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MR. DEPUTY CHAIBMAN @ That is your opinion. Now these ig no paint of order because the
House was summeoned according to the Congtitution. There is a List of Business for the Houge. The

Government has taken note of all the things. There is no point of order.

MOTION OF THANKS ON THE PRESIDENT’S ADDRESS

SHRI JAI PARKASH AGGARWAL (NCT of Delhi) : Mr. Deputy Chairman, Sir, | move that an
Address be presented to the President in the following terms -

"That the Members of the Rajya Sabha assembled in this Session are deeply
grateful to the President for the Address which she hag been pleased to deliver to both Houses

of Parllament assembled together on February 12, 2009."
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T =1 S 21 B9 A9 F STed1 2, Webed £l B 30 YR 1 TEEe &, B TR S URBN e
FeATe| SHR H9 H Rk W1 Sf1% feepret o1 W1aT 811 21 86 o9 41 &g god o1ed & o1 89 Rt gva!
SR ] I IR HEd 2, 26 SUP T B gud ] A 721 SEd) sifte v T 2, are dew-
e R TN U% oH | G929 B 1 Aley, o7 30 a1 A 954 S+ 6] 9AY =, T T W o
Sl e W RPN S AR W 2, UGS 98 G W T2 26 91 98l 90 H T2 Sl w1 AR
TIE U B 5, 50 IRE U 29 5UH 1 Sl R Wep I1 R 1 T o 2fE% o 18 IR 2!
2, 1 B0 =4 P TR Weh| W ORI H g2, 951 BRI ASAINS IS ¥ SR Y, 99 TNE 61
R B =S H A, el of) SR 2 2, | e Yew gue S¥ Swd we? &F vel Rk
RIS 21 Rel, 59 Ui 319+ S¥1 &1 3R] 9g[ o (oY J1a+1 U & B9 2, (99 @71+ 36 99 &
oI & 13707, 56 29 &1 oeie] & foly W+ 1331, SeF a1 WiheR EH 31 21 76 S 9Ra
T IR AT ST B BT ARBIR ATel| 2, B AT AN b AR STSHY ARBIR A1 2
S g W & 1% 59 9 ke & SIs Sr 97199, 1 SR 30 e | g1, ik g B
Y ¥ TX 7 e 1Y, 1 S9N 93 HAGR 7 Bl 514 T9 U6 A Fell, 99 37 Foigd 8N
AR g, GO, R, SUTE U W 2] 99 5% Hoida BN s 4R 8IS Hs Sa & o Sl
DI BT ST E, T8 TS A1 31 B AT 2] 51 Wbl A7 25 I8 ATe & [0 59 70+ 99 &1
ST H e TR a1 2, A1 o WM 2 O 98 SN 2 [P 56 79 W 9N, G B 59 B 9l
ST ARETHR BT <MY 1 g1 H BAN (37 A5 G81 E S B WRER, ZAR] GIDR
SR FSTY B 0T T 2, TR e o T Tt S, O QneH o T vt 2, s 9
RIET 2T & 3R SUH] TR @l I8 fEgwl @l SISl gl H o dwell ol ATSl BIg g U 78
&, s 29 1% v2 ST g A e | AR 98 Bl

T WEE| b R, A HEMIEH IO Sff ®, S SeA e B, gt oy 9gd-aga
TS FHEd | I5I-95d GV IS

SHRI SHANTARAM LAXMAN NAIK (Goa) @ Sir, | stand here to second the Mation maved by
my collegue, Shri Jai Prakash Aggarwaljl. | also congratulate the President of India for making

an exhaugtive speech, which lasted, practically, one hour and fifteen minutes. Yet, some of our
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Members found some flaws in the speech. In fact, | would ke to refer to the hon. Member's
objection which was raised initially. If they find that something is lacking in the Address, rules are very
clearly provided for that. Under Rule14 of the Rules of Procedure of this House, amendment may be
moved to the Motion of Thanks in such form as may be considered appropriate by the Chairman. So,
many amendments have been moved, including the one moved by Dr. Murli Manohar
Joshiji... dnterruptions )... The hon. Member, who has raised the objection, could have moved an

amendment far that purpose.

Sir, since Independence, this country has progressed tremendously. We have thausands of
castes, many languages and diverse cultures. \We face floods, practically every year, and, annually,
we have to invest crores of rupees for preventing floods, earthguakes and tsunamis. Despite these
facts, our country has marched ahead. Other economic have collapsed in such circumstances. A
glight jerk in the economy makes even the developed counfries cdlapse. We have witnessed this

recently. But our country has progreesed tremendously despite all theze things.

Mary people belonging to the weaker section of our saciety have risen above the poverty line.
But, there are many people who are below the poverty line. They face the situation boldly and we
must appreciate that. In all the circumstances, they face the situation boldly and their courage has to
be appreciated. | remember & line fram a Hindi film which | heard long, long back. This shows the
sort of enthugiasm or determination which our children have. It says, "ffg T R ﬁlﬁ, il frzm
S, ToTerlY 3 ell BT AT T=F11" This has been the objective of the youngsr generaticn since
then. Therefore, we have to took into the problems of those wha are gtill below the poverty line. | was
referring to Dr. Murli Manohar Joshi’s amendment. | find that the entire thinking is negative. | don’t

know why it is like that. And amendment has been moved to say that ... (Inferruptions ). ..

DR. MURLI MANOHAR JOSHI (Uttar Pradesh) : Sir, these amendments have not yet been

maoved.
THE VICE-CHAIRMAN (PROF. P. J. KUREIN) : Yes, they have not yet been moved.

SHRI SHANTARAM LAXMAN NAIK : But, nctice is there. It has been circulated to us, What |
am =aying s that the entire appracch in moving these amendments to the Motion ig very, very

negative. Why should the Opposition have a negative approach?

DR. MURLI MANOHAR JOSHI : Sir, we are here to point out the defects of the speech.

Therefore, they can’t be positive, they have to be critical. And, they are critical.

SHRI SHANTARAM LAXMAN NAIK = When will | get the opportunity to address them? | cant

address them after my gpeech i aver. Therefore, Sir, if | have received thig, | have to refer to them
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now. Al that | want to say in one line is that the entire approach i negative. The paintg which |

mentioned are very trivial.

Thig is not a Budget Speech. The President of India does not give a Budget Speech to include
each and every item. Therefare, these amendments don’t stand anywhere. This only shows the

negative thinking on the part of one of the Members of this House.

| now come to inflation. It had rigen to 12 per cent. YWe were humiliated for about one year by
the Opposition. Although inflation roge because of certain international factors, we were humiliated.
But, today; by the month of January, we succeeded in bringing it down to 5.6 per cent. During their
fime, the could not contral inflation. When the economy wet down , you sald gold. The country’s
gold was sold. This is how you managed the economy when such a situation arcse. Now, you are
humilating the Government for high rate of inflation, but what did you do? Did you not sell the gald,
the treasure of this country? Sir, we have given several important legislations to the country and one
of the impartant legislations is the Right to Information Act. This has given right to a common man to

look into the working of the Government.

DR. MURLI MANOHAR JOSHI & Sir, just now the hon. Member said that gold was sent

abroad. That was sent by the Government which was presided over by late Shri Chandrashekharji
and supported by Congress.

SHREI SHANTARAM LAXMAN NAIK @ Sir, | was referring to the Right to Infarmation Act. This is
histarical, revolutionary legislation, which has given power to the common man to look into the affairs
of the Government in very, very transparent manner. If a road ig being constructed. | can take a
sample from the road and see whether that ig being constructed as per the standards laid down for
the canstruction of rcads. If a schoadl is being built, | can go there and take samples. | can have any
document today. | would even say that the Right to Information Act has given every citizen the status
of an MLA or an MP.

(MR. DEPUTY CHAIRMAN in the Chair.)

You may find this as an exaggeration. Because the Right to Information Act says, "the
information which cannot be denied to an MP ar MLA in the House cannot be denied to the applicant
under Right to Information Act.” Therefore, to that extent, the status of an average applicant under
the Right to Information Act i like an MP or an MLA. This is the type of legiglation that we have given
to the country. The President of India has rightly referred to the concept of IR 59 vq: Sir,
billione of foreign tousists come to India. Ye had 3.6 billion in 2008, The figure roge to £.37 billion in
2008. The earnings were § 6.17 billion in 2004. They went up to $ 11.75 billion in 2008. But, Sir,
whenever foreign tourists come, the job of driving them away, creating scare among foreign tourist,
is done by Ram Sera, Bajrang Dal and Vighwa Hindu Parishad. In all their policies, their objective is
to drive any foreigner who comes to India. am not giving examples. But these people or members of

the Association will go to Goa, enjoy in five-star hotelg, enjoy all the luxuries and indulge inall thase
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things which they are foday objecting to an the streets. This ig the dual policy of these Associations.
Sir, everybody will agree that the National Rural Employment Guarantee Act is, again, a historic Act.
The world s watching the implementation of thig Act. We are not going, | would =ay, by that fast
gpeed, but 3.4 crore of rural households were provided jobs in 2007-08. About 55 per cent of these
belong to SCG/ST community and 49 per cent were women. About 83 per cent of the work
undertaken in 2008-02 wag in the field of water conservation, irrigation and land develogpment, as the
President herself said in the Presidential Address. | again =say that the world iz opposing us. How
dare you oppose such a legislation? Time and again, we have seen that in various debates you have
been humiliating, ridiculing this Bill on the ground that there will be corruption. You do not have
cbjection in substance. You are only saying that peaple will eat money. Sarpanchs will take maney,
Zila Panchayal members will take money, and so on. But, in substance, you have no ground to
object to such a legislation. Again, | am referring to another historic legislation. It consiste of three
things. It comprises of the Land Acquisition (Amendment) Bill, Rehakilitation and Settlement Bill and
a policy. So, there are two legislations and ane pdicy. These three things are so exhaustive that ina

matter of land acquigition, as and when it becomes a law, it will be a historic thing.

How could land acquisition be done with & human approach? | am taking of the human
approach because before a large tract of land ig acquired, a social impact agsessment ie called forg it
is provided for here. If there is a house in a plot of land of which a person has been deprived of, at
present the practice is to agszess the house, gassess the land, give him some money and forget it. Thig
will nat be the approach in future. The person will be given a plat of land to congtruct & house along
with the required money. Those who are digplaced from the agricultural land, land for cultivation will
be given to them. This is the policy nad this is the provision in the Act also. At a place where factaries
are being constructed, priorty will be given to such displaced persong in those jobs. Similarly, the
Land Acguisition Act has been amended 1o bring in some changes. For instance, the definition of
perscn interested has been changed because this makes a lot of difference where the rights of
tribalg, the rights of forest pecple are included. Then, land will be acquired only far public purpoge; of
course, some exception has been made as far as private acquisition iz concerned. Ctherwise, land
will be acquired only for public purpose. Then, & mechaniem has been provided. For ingtance, today
thousands of land dispute cases are pending in District and Additional District Courts. But, here, a
separate mecharism for regalving land disputes in a time-bound manner has been provided. Then,
settlement propcsale will be three. Suppose, a piece of land is required on an urgent bagig; the
perscn affected will be given temporary accommaodation; he will not just be thrown out; he will be
given that temporary accommodation ill the settlement proposal comes in. Therefare, | am again
saying that the Land Acqguigition (Amendment) Bill, the Rehabilitetion and Settlement Bill, the

Rehabilitation Pclicy, all, are revolutionery in nature.

Sir, as has been pointed out by my colleague, Shri Jai Prakash Aggarwalji, the Prime Minister,
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in his sppech last year, made certain announcements akout the field of education. If we consider that
package, it is going to do wonders in the field of education. Six thousand new high quality schocls
are proposed to be opened, one in each Block. This would serve ag & madel for ather schools. Three
hundred and seventy three colleges are going to be opened in districts, where there is no proper
enrciment.  Thirty universities are going to be opened. Eight new |ITs, seven new [IMs, five new
Inetitutes of Science and Research, ten MNational Ingtitutes of Technalogy, 1000 new polytechnics,
1600 new ITls, etc. are proposed to be opened. A gigantic programme for the education sector has

been announced by the Prime Mirister.

Then, Sir, | come to overgeas Indians. The President of India has rightly referred to overseas
Indliars because their problems are algo there. The Government of India hag paid a lot of attention in
the last two-three years to them. Twenty-five million diagpora spread across the world comes to
Indlig; they have their problems. They are being provided scholarships now . You have the creation of
an India Develcpment Foundation, the establishment of a Council for Promotion  of Overseas
Employment and an Overseas Workers Resource Centre, People of Indian Origin, Non-Resident
Indlia University, stc. So, the Indian disspora are gaing to play an impartant rale in our country’s
activities and we have to pay attention to them and the President of Inda, rightly =so, has paid

gttention to them.

In the energy sector, Sir, we have now an integrated energy policy. Mines and Minerals
(Regulation and Development) Act has been amended to have transparency in allotting coal blocks.
The Nuclear Power Energy Programme is well known and well discussed in the House. They have
been opposing it all the time as their appreach has been negative. They did not want the credit to go
1o the Congress Party. We are not opposed toit. We shall bring it in a renewed form and renegotiate

it with America.

Sir, we re-negotiated it. Ag far ag our gecurity is concerned, we are all concerned equally what
happened in Mumbai. It is shocking and surprising. When we want to have a solution of a prablem,
we have to face it. There are peaple ingide supporting openly Pakistan. As per our law, confession
before police i not admizgsible as evidence admittedly, but it congtitutes a prima facie evidence for
any purpose. If we referred our dossier to Pakistan, there is nothing wrong in it. But Pakistan
Administration said when thig i not acceptable in your country as evidence, why should we look into
it. This iz what they said. The same thing, in a public meeting, hon. Chief Minister of Gujarat i

quoting it... dnterruotions ... People clapped; people laughed... (nterruotions )

SHRI BALBIR PUNJ (Crissa) : It iz & complete distortion of facts ... Interruptions ) He is
referring to the Chief Minister of Gujarat ... (Interruotions ...

SHRI SHANTARAM  LAXMAN  NAIK = | have seen it on TV. People were
laughing...(nterryetions)... You humiliated India...(Inferruptions)... You humiliated India by

quoting what Pakistan said. .. (Interryotions )

MR. DEPUTY CHABMAN : Mr. Punj when your turn comes, only then you
speak...(Interruptions ). Nothing will go on record...(nterryotions) Nothing will go on

record... (nterrtptions )
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SHRI SHANTARAM LAXMAN MAIK : Pakistan is giving the argument that 3fg¥ & angd
$died 2, Usl & oeHT & 3 EAa <2l 81 WAl This ke the argument ... interruptions )... They

quoted *.... Jnteruptions ...

MR. DEPUTY CHAIBMAM : Pleage don’t take the name of the person who ig not here in the

Hause...Interruptions )
SHRI SHANTARAM LAXMAN NAIK : Pakistan quoted™ ... (Interructions)...

MR. DERPUTY CHAIRMAN : Please don’t quote the name of the person whaois not in the

House...(interruptions )

ST W1 ST (ITSTRATH) U . (FTET). ..

=t SoEATAfe ;&Y il 9Ief vE 2 2., (T Mr. Naik, vou have to follow certain rules

... (Interruptions ). ..
SHRIK. B. SHANAPPA (Karnataka) & ....Interuotions ..

MR. DEPUTY CHAIRMAN : Please sit down ...(Interuptions)... Please allow him to speak
... (Interruptions ... | have already said, name should not be taken. Wherever name is taken that will

be expunged... (Interryotions )...

SHRI SHANTARAM LAXMAMN NAIK @ | am nat guating the name now. The Prime Minister of
Pakistan was very happy. He was guoting that |eader again and again by =saying g8 NG 9 U8
i gHI 2" He is quoting the name on the National TV of Pakistan ... (Interruotions ...

=it v g St (SdvEe) | w, g8l el & A g gvrarg v ol Tl gl
RET & U1 ISINTe URBR U¥ Tl BI85, T8 7R 09 & 781 21 987 &

MR. DEPUTY CHAIRMAN : Mr. Naik there are ancther four Members from your party to

speak.

SHRI SHANTARAM LAXMAN NAIK = Ultimately, they are frugtrated. The economic plan has
never been in their election agenda. The standard practice of these people is that six maonths before
the election they will forget about any development, they will nat talk about any development, they
will ralse some issue and, therefare, poor God Ram has now been brought into election. This is
ultimately their entire thing. They don't believe In roads, in schoods, in bridges or

canals...(Interruptions ...
SHRIBALBIR PUNJ 1 \What is he saying about ... (Interuptions ). ..

Y TITRM F&HT TR TR F97 919 &, TR T § T €, T T @ 9 S 2
AR R AT A B A W 2, U8 H Y] adre gl

*Not recorded.
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sftaee N gt *
MR. DEPUTY CHAIBMAMN @ Mr. MNak, you will not be able to complete your
speech... (Interruptions ). Keshava Raoji... (Interruptions )

BT WATSTEN : T, g A | AN <M. (). ..

oft SwaTafsy ; R, 0, T SO AT 99 98 2, 9T U9 aMEyl | Just reminded you of

time... (interruptions )

SHRI SHANTARAM LAXMAN NAIK : | am finishing within five minutes. You have got every right

to project... (Interryotions ). ..

S AAGR G : & T A 2 B, GO I 2] AT 2L (T,

2 IUTIRT : ST 8, 915 H THH o . (REEIT)...

7 Irofle e WY ([42R) O] B B IS B SOR Bl . (ST, .
i SuwwTafer : S1 2, 39 ag ATy . (EET).

SHRI SHANTARAM LAXMAN NAIK * They tried several methods. The person, who played
Ram in TV Serial, contested; the one who was playing Sita also contested. They applied in these

hathkandes.
St TR I (TFH ) | T AN AR T @ 9 2, R W Fle ST, (ST,
7 FOEHTI - AT 129 B =12 5R afd Wrgee] oo .. (aem)...

SHRI SHANTARAM LAXMAMN NAIK @ In democracy, there is a procedure. M.P .= get elected
and they elect the Prime Minister. But, their Prime Minister has been announced. They are not
concerned about any parliamentary democracy. The Prime Minister is selected only after M.P.s of
single-largest party assemble and the elect. But, their Prime Minister has been elected and

announced; everything has been done. This ig the type of Party they are having.

SHRIBALBIR PUNJ We are not dependent an a family which will give ug the Prime Minister.
=T SaEHTale ; (4. T, A1 A [y 98 )

SHRI SHANTARAM LAXMAN NAIK @ | am just pointing out thelr procedure to elect the Prime
Minister. Then, Sir, lastly, | would like to say that there is the Congtitution of India and the principle of
secularism iz enshrined in our Constitution. Some of these people, when they stand for election, they
go before Returning Officer, take oath under the Constitution of India and all these things are done.
When they become M.P.e and M.L.A.s, they again take oath. When they become Ministers,

they again take cath. And, after that, they say, = We do not belleve in secularism; this is Congress

*Expunged as ordered by the Chair.
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seculariem.” This is what their approach is. Please, if you are coming to the maidan now, at |least,

sewer by the Congtitution and face the people. Thank yau, Sir.
MR. DEPUTY CHAIRMAM * Now, we shall take up Amendments. Amendments Nos. 1to 18.
DR. MURLI MANOHAR JOSHI : Sir, | move:

1. That at the end of the Motion, the fdlowing be added, namely:-

‘bt regreat that the Address does not mention about fixing the rate of interest on lcans at Tour per

cent 1o check the suicide being committeed by the farmers under the burden of debt.?
2. That at the end of the Maton, the fallowing be added namely -

‘but regret that the Address does not mention about any time frame to make the country self-
dependent in the field of cilseeds and pulses.’

3. That at the endof the Motion, the following be added, ramely ==

‘ot regret that the Address doss not mention about the government guidelines for agricultural
research and investigation works improving the quality of products aongwith increasing the
production.”

4. That at the endof the Mation, the fdlowing be added, namely -

‘bt regret that Address does nat mention about any efficient acton plan to bring down the prices of

goods used for decreasing the cost of agricultural production in the country®.
5. That at the end of the Mation, the fdlowing be added, namely -

‘but regret that Address does not mention about the announcement regarding the payment of
subsidy given on chemical fertilizers directly to the farmers in the country®.

4. That at the endof the Mation, the fdlowing be added, namely -

‘out regreat that the Address does not mention about the implementation of a time bound

programme to convert the entire agricultural lands of the country into irrigated lands .
7. That at the end of the Mation, the fallowing be added, namely :-

‘bt regret that the Address does not mention about incurring &.5 per cent expenditure of Gross
Domestic Product on medical system in the country as per the recommeanaiation of the World Health

Crganisation®.
8. That at the end of the Mation, the fallowing be added, namely :-

‘bt regret that the Address doess nat mention about granting to the vaters during the glections the

right of rejecting the candidates whom they dislike.”
2. That at the endof the Mation, the fdlowing be added. namely -

‘but regret that the Address does nat mention about taking fully effective steps to make the
administration corruption free at all its levels from village to the centre’.
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0. That at the endof the Mation, the fdlowing be added, namely -

‘but regret that the Address does not mention about implementing an effective plan for including a
culture of moral and physical development in the country .’

11. That at the end of the Mation, the fdlowing be added, namely -

‘it regret that the Address does not mention about taking effective step for making the consumer
sale price fixation policy of petroleum products in the country transparent and beneficial for the steps
consumers.’

12. That at the endof the Mation, the fdlowing be added, namely -

‘but regreat that the Address does not mention about any plan to develop and expand the traditional
cottage indugstries, based on labour intengive technigues instead of capital intensive technigues for
creating maximum employments in the country.”

13. That at the end of the Motion, the fdlowing be added, namely:-

‘bt regret that the Address does not mention about any announcement ta control the consumer sale
price of 354 important drugs in the country by decreasing thelr prices ad bringing them within the
reach of common man.”

14. That at the end of the Mation, the fdlowing be added, namely -

‘bt regreat that the Address does not mention about necessary effective directions to get the debit
disbursal policy implemented strictly by the government and private barks in the agricultural sectar in

the country as per the guidelines of the Reserve Bank of India.’
5. That at the endof the Mation, the fdlowing be added, namely -

‘but regret that the Address does not mention abaout the announcement to make the weavers living
under the debt burden free of all debts inall country.”

1. That at the endof the Mation, the fdlowing be edded, namely -

‘bt regret that the Address does not mention declare the congtitution of & special fund to provide
relief to those numerous labourers who have gore abroad for work and have become unemployed

recently.’
17. That at the end of the Mation, the fdlowing be added, namely -

‘bt regret that the Address does not mention the changes reguired to bring more improverment in

the procedure of appointment of Chief Election Commissioner and Election Commissioner.'
18. That at the end of the Mation, the fdlowing be added, namely:-

‘but regret that the Address does not mention the effective steps to be taken up immediately to
tackle the situation arising due to fall of income of majority of farmers as the contribution of
agriculture sector inthe Gross Domestic Product of the country has become 18 per cent only.”

MR. DEPUTY CHAIRMAMN : Now, amendment no. 19 by Shri Shivanand Tiwari-Absent.

173



Amendment nog. 20 to 31 by Shri Murli Manohar Joshi.
DR. MURLIMANOHAR JOSHI & Sir, | move :
20. That at the end of the Mation, the fallowing be added, namely :-

‘out regret that the Address does not mention about the repatriation of millione of illegal foreigners
particularly Bangatadashis fram India who might pose threat to the security of the country.”

21. That at the end of the Motion, the following be added, nramely ==

‘but regret that the Address does not mention about effective steps to be taken for increasing the
flow of perennial rivers after getting them cleaned and also maintain them to remain clean by
containing the sources of pollution®.

22, That at the end of the Mation, the fallowing be added, namely:-

‘bt regret that the Address does nat mention about the time limit for linking of the low water flowing

rivers with the high water flowing rivers of the Country.”
23. That at the end of the Mation, the fallowing be added, namely :-

‘it regret that the Address does not mention about giving priarity to the gelf-dependant schemes of
development in the country instead of those which depend upon resources obtained from foreign

countries.’
24, That at the end of the Mation, the fallowing be added, namely:-

‘but regret that the Address does not mention about bringing essential changes in the existing policy
of economic develapment to minimize the gap between the poor and the rich in the country.

25. That at the endof the Motion, the Tollowing be added, nramely ==

‘but regret that the Address does not mention about the implementation of a targeted plan for
utilizing power generation capacity of hydro sector based on cheap and =elf sustaining means of the

country.
26. That at the end of the Mation, the fallowing be added, namely :-

‘but regret that the Address does not mention about the declaration of providing economic package
to pramcte the establishment of industries based on agro-products of the country.”

27. That at the end of the Mation, the fallowing be added, namely :-

‘but regret’ that the Address does not mention about any plan to make available cheap and
affordable medicinal system in the country at least 80 per cent pecple of the country by bringing
comprehensive improvement in the system.’

28. That at the and of the Motion, the following be added, namely:-

‘but regret that the Address does not mention about the steps to bring comprehensive improvement

in the existing industrial policy to contain environmental pollution of the country?
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27. That at the end of the Motion, the following be added, ramely ==

‘but regret that the Address does not mention about any plan for converting barren land of the
country into agricultural land by promaoting the cultivation of traditional medicinal plants in them.®

30. That at the end of the Mation, the fallowing be added, namely :-

‘ot regret that the Address does not mention about the strategic decision to check the
commercialization of medical system and education in the country.”

31. That at the endof the Motion, the following be added, ramely ==

‘but regret that the Address does not mention about the declaration to ban the recovery of Re. 2 in
the form of cess from the consumers on the sale of diesel and petrol for the construction of roads,
particularly for the congtruction of national highways of the country .’

ot SomHTafa - 2 waTE o) WeEE HeY 32 9 80 d6
7} ST 11 (729 R90) © FE e g, A W e & [
32, T & aid 3 FrefeRad SisT o, e -

"fepe WS © fop 3 AN A S A 92 AemdlE B Wi U THIE B B (641 aHTdE ie
HINA B Jeord T 21"

33, Wl & aid § frefead Sier =y, arifa:-

"fhY T £ T 39 STy A qREI @ Rl TN, TRg=, e, WNphIE 6ee Fer
TR T AN 1 I 1 194 gelY & b aN H Dig Seetd 281"

34, U1 & 2T 3 e d Sis] o, arifa:-

"fop] W & 75 2w A § TEeT 9T TR AEd HeiR § O W addan ! RIRRT
U¥ BH Y Bb] T BRY ST &1 SIS S A8l 81"

36. WA & aid F FrAfeRed ST 9, arifd:-

"Rp=] W B T T AT A qTRERI B AT | S 9 St e By ey o 98 WAl 6 g
ABIE Seorg 7B 12l

36, U1 & afd & e d Sie] oY, arifa:-

"forg W 2 16 2w arfier # gre €1 ¥ i wrshly geEn e | s are=l a1 afie iy
FS] Y ST & Rt DT Bl F T8 Sood Taial”

37. U1 & 2T A e d SisT o, ara:-

"fepeg WS € p 3 A | Y SeiE 9o ok fie il o R g & ofeid | @)
et it 1 Fle Jeer TR B

38, WD & afd § FefeRad ST+, arifa:-

"fhY WE & 7 T A 29 5 9l A w1 IS TOeTd SUee FRE &) (60 9AEE 3
I &1 BIE Seetd 121"
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30, U1 & 2T A e d SisT o, arifa:-

"y we & & gu e & fafteem &3 & evaR g1 eaariexy 1w B ) A
FIBE oo T 2l

40, W19 % afd H FEieRed STe1 =, erifa:-

"forg We 2 o v e # Sieee 9ig @1 FEd B & ol ) S wrd-gie B e
Ieorg T2 B

41, TS F ol I FrAToRe T SisT oI, afie:-

"y we 2 % g iy § o ol ey v el A aivers R &) ardy guts &1 9w @) et
GIoF ] BIE Seord 212"

42, U1 F o A FRATORI T SisT S, afrie:-

"forg w2 15 39 At § Soaaw waTer & S & dTavis A0y aies Rl &1 g9 ¥
FrmTet < o Fope S as O & Seerd el 21

43, W19 % ofd H FieRed STe1 =i, erifa:-

"fpvg W e o erfier A et Rt ) ey g @) el weaeg oie e
Teorg 7l 8"

44, TS F 2 A AR T SisT 91, afrie:-

"ThY W & 5 39 1T 1 9 H UF IS U Ue T 61 A, B ST 61 B8 Seoid el
i

45, W19 % ofd H FeieRed STe 1 9, erifa:-

bV W TR T ATy § 391 A FEU E oTE] B RG] 98 V8] Jeel B Tie &
f31 ol 1T 1 ook w21 21"

a4, W1 % T B FEieRed STe 1 9, erifa:-

"Rpe] e T S Ao # S w1 Wil Al B o Sien Jrel T Bl TR G
iR wHg 9 931 33 &) R 0T &1 Seetw a2

47, U1 F 2 A FRATRG T SisT A1, afrie:-

bV WE £ O 3T AT H 9T A T V2 WA &9 & S| ] 6l [0 06T I B HTE
Feorg T2 8l

48, TS F 2 A FRATRI T SisT o1, afie:-

"frg @ & 5 7w AT F 3% F Fugen Ao, RRvew a1t sm % e e & o el
OEE BUEH @ Seord TRl 21"

49, TS O o A FRAToRe T SisT S, afie:-

"fipey @S & o 3w aifipm & S & S feaml ), 51 0 & T el S99 Al e
FRREE, TAT b (o TR AT &7 Seett 2T 21"

50. WRTd & afd & FeieRed Sie 1 =i, erifa:-

" W & o g oI & 413 del Wil gt A Faes @) R el @ seed g
El
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51, T o 2 A FRAToRa T SisT 91, afie:-

"fepe WS ¥ P 9 AR H PR ] fEU S arel U UR ST @1 ¢ HRTe ¥ Hele] 6
vfreTs oY ST &1 B1E Seord T8 2"

52, TS o 2fd A ARG T SisT S, afrie:-

"Rp] e B T o0 AT H RIS RIS & el H e, AiEerell g Siefndl wh gRa
& Rt Ao @1 Soore T El”

53, UdTd & ald § frefeRad e S, arrfe:-

"y Ws 2 1P o0 aiftrye A argrere] H 939 gU gPaH] $1 9w g9 7E Sl & @lel ST &l
B Jeerd e 21"

54, U1 F i § FrAToRa T SisT o1, afrie:-

"Rp=] e 2 TPp 59 ATNHIT A aETer | A gl ) AR ] Bl S g9 g e b R gat
1A B BT GIoT1 Bl Seei 21 21"

£5. TATT & afd § FRATRa T SieT 9, arrie:-

"Rp= WE 2 T 39 ATV B e MR o A iR @1 s SRR U o ey i T
! Ao 1 B1E Seor 12"

6. W1 & afd H FeieRed STieT 9, erifa:-

"fepe WS 2 Top S T F HEIOT ISR AN WIS H ST i HeTeal el T e &1
IS ] F1E { Seeld el 21"

57, T o 2 A FRAToRa T SisT o1, afrie:-

"fpg We 2 1P 30 AR H S H S AR SRR RS 919 ] BT Ud BRI &I U @,
T, T STETHE @1 &1 IR el %, &1 B% Seeig 7212l

&8, g & ald § frfeiRad ST S, arrie:-

"oy T 2 1 30 A A 9RE B aidier ud o @il @) AR e B gl W) g
sfera= ST % 10 12 pTd) ST 99U ST 1 12 Seerd T2 ol

50, T F 2 A FRATRg T SisT S, afrie:-

"fhY] WE 2 T T AR # ot 7 w9 AR fog & A B 92 weY 1 AN W e FEm
el TR 2 oy T2 o7 X8 v 2 i e e Bl

&0, VTS o 2 A TR T SisT S, afrie:-

"Rp] WE 2 15 TH AT H [P o1 a7 (UST) TR & T R 390 IR g
TS Y b ATHEY 1 I I BT 1 SRR Y b Y SRE garaen Y S 6
B Jeoid T8 8l

&1, AT o 2l A TR T SisT 91, afrie:-

"o WY & S o AT # wegel SRl & 3feR TR G191 W SR adeare I8
STET 33T SHITY ST 1 B 1S Seeid el 21"
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&2, T o ol A FrAToiRa T SisT 91, afie:-

"fopeg W 2 b g arfyemr & Su H Ol © 9z wE) wrge) Suars. T @) ki 9
e Y ST B Dig Feord a1 8"

&3, U1 o 2fd A TR T SisT oI, afrie:-

"fhv] W & 5 29 STl 7 ge T T IS TS 9 oS SN AnRiETET B &N e o o
JIRTe W I W | ] gER~ %] S Sootd 75 21"

4. WRTE % afd B FEieRed STie1 9, erifa:-

"fr] ©F & 5 5w afwm | anavnd e aegal & M E g1 9 g w9
S & Wy H B¢ Seoid a1 8"

&5, T o 2fd A TR T SisT oI, afrie:-

"Rp] T £ o T ATHATOT A T, TR, TS e ST ] 29 H 37 Ve el 45
IR h TS Seeid =18l

&6, VAT F afd § FRATRa T SieT 9, arrie:-

"Rp] T 2 T 39 AT § ARSI SIS A Te V2| AN TR BT IR o G e
1 TR TSI 1 B TS Seetd a1 21"

&7, UdTd & ald § frfeiRad it S, arfe:-

"fepeg W & b 5 AN H g ARHN H TS H e RS ATdDdG] HY | Bl AL BRA BT
st aitere Do &1 S 1E Seohd R Rl

48, TS O 2 A FRAToRa T SisT o1, afrie:-

"fopey W 2 P o arftrryer & e § R @1 wenfed snafhd Py S @) geelt @) e
FAEMERIRIERIEISEE RN

40, g & ald 9§ ffeRad ST S, arrie:-

"fpeg @ 2 P gw iy # Qw d oy wY ¥ HF9 oW F gl W @R B e
& foru el i1 &1 Soerd T 21"

70, TTE & 2 B e d Sis] oY, arifE:-

"R WE & TR T 3 291 o R v, BRI O Ao 8 e o S8 3T
TN 3 &3 A BIC 91 & 298N, % U] Tl B R 9 oy T W B O 6
Ioorg T2 EnT”

71, Wt & aid § e d ST+, arifa:-

"Rp] W= 2 T 29 AT § Sw H g€ /A1 A g S VB 9 a9l of RE] b | aasal &1
e & oy el e @l Seord el 21"

72, UATE & 3 A e d Sis] o, arifa:-

"] ©F £ T 2w arfiydm 3 B e & guR 8 S fea e[ g @ R RieiRel &
S B b HE A R R R 1 S TR 2"
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73, UATE & 2 A e d Sis] oY, arfa:-
"y we 2 1 g i A Bl Seae] & wEiE gey 3 S & Uy § $iE Jeeld @
74, WA & AT A FrAfeRed ST 9, aRifd:-

"fepe W T & Top T ATATYYT H S < T R FRION 1 WIS froTel! AT fRY S @ HaE
AP Seor B 12l

75, UATE & 3 3 e d Sis] o, arfa:-

"RV TE & 5 5 ST J B TSl S%7 Y SR 1 STA, SHEEE T Suee PRI &
Bt oo 7 BE Yoo eI R

76. WD & aid § FefeRad wieT Sy, arifa:-

"epe WS & 16 S ATHOT H S H g2l SRISFIR T B ¥ A1 THIE Be 1 (53] WHaas
IS ] Seord 2l 21"

77. VT & ol & TR d Se T =, AR

"fepe WS & o5 U AT H ST &7 A TR @Rl ] Al U Fiehlel ST & AMEl IR Wd
ST <F foTT N & WO & Soord 21 21"

78, UTE & afd A e d Ss] o, arifa:-

e WE B Tp T AR H YoRTE TRBR FRI s w1 AR B 6 Ao T TR Wi
FIRTE FRIEOT ST 1 AN 16 W1 ] B Seei® 75 121"

70, WdTd & aid § Frefeiad wieT oy, arifa:-

"fepe WS £ o U ARAIYYT H PRURE & A WeH Wi FISre] Bl W & fo1q el Tier &
B Jeoid 78 8l

80, TTE & 2T A R d SisT oY, arifa:-

"Rp] e 2 TP S0 AT S H @] Y01 S5] 1 Rk o (U R 31 AT Bl SeetE el
N

ot SomwTafa - off 9T g F 1w TR TR 81 108 I
7T e ST : A2ie, ¥ R bR E 1
&1, AT & 2T A e d SisT o, ara:-

"Rp= T 2 T2 ATl H SR HE T % Ter Wil Ybs! @Al & AR W FebTe ST § e A
Fed! RISFRTH e &1 318 Seeid 781 21"

&2, WeTd & aid § FefeRad SieT +y, arifa:-

"fopeg We & fp arfaro F 21 & R e SRl a1 s uv o 16 & B2
Ioorg TET 8"
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83, W & aid & FrefeRad wier +y, arifa:-

"Rp= We 2 Tp AT § et (TR fRY S S e AT SledTal B Fgfie oY
YRR I og BT g & a8 3 B Seond T8l 21°

84, TTE & 3T A e d SisT oY, arifa:-

"y We @ Pty & s A gien # @il @1 9% B SR Al &) ardHee &
Heal BB & fory el i &1 Seer 21"

86. WRATE & afd A FrAfeRed ST 9, arife:-
"Rp] we & o AR A S W ARG RIS S gRG S B 6 S Seerd e 21"
86, U1 & 2T A e d Sis] oY, arifa:-

"fepe W 2 1o ST A HiEwy B Al A oy a9 3 OR Her drell e I a2
BIBE Seorg 1 8l

&7. WdTd & aid & FrefeRad wiel + Iy, arifa:-

"fopeg wWe 2 T arfinay H aeen sl e v 9 9rel ARl % 9o ag e wrf aie &1
e e gl

88, WD & aid § Fefeiad wieT =y, arifa:-

g, e £ 1 ey § 531 & W TS F1 s Tem uF 50 T del e Ao 66
TeerE T e

80, WedTd & aid J FrefeRad Sier + g, arrfa:-

foreg g & b arfiymr & Rhas1 61 Y 19 0 ) a7t 3% g &) el e 1 Seend Sl
a"

0, TS & A A FReIRaT SiisT 9, e -

"Rp] Ee 2 Top AT H TR NG ATH R 1 R 1 &A1Y, 6 ST o qR A g SooE T8l
B

@1, vdTd b ald § ffeRad ST S, arrie:-

"fipeg @g 2 b arfipo F g1 § Tt ¥ widetie S B Sl B gaeiied axn & ey §
BIS Seerd TE 2l

G2, vdTd & ald § FrefeiRad it S, arrie:-

"fepe WS € o AT H S SeT B g iR R @ offe R e Sues $RY
S & fory forel T it 1 B Seera 21 21"

03, T o 2fd A FRATRa T SisT 91, afrie:-

"Rp W B T I A 29 A IR e GRSl T I A ol @A ol O a1y AT h1
SRR 1 BIE Seerw T2 81"
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o4, vedTd & ald § FefeiRad Sl S, arrfe:-

"fepe WS 2 1o TS H 31 H W b Hedl H S aele gl B P b (o) URBR R 9019
T HEH ] DS Seerd 212"

05, T o 2 A FRAToIRa T SisT 91, afrie:-
"Rp e & T AR RIRG 5 -1 SR R o Mg e ] o Ued H BIE Seerd T8 B
o6, T o afd A TR T SisT o1, afrie:-

"fopeg ©E & 6 arfinam F S99 RSN B T B $ 5 oY 6| Oedg SIiEH &
e e gl

67, g & ald J frfeiRad it S, arrfe:-

"oy we & % e § anddars W wifad aRaw, e Buaial ok e S fog gatw
U 2 T2 JTEd o1 o HeH A BIE Seerd 212"

8. TR & i A FeETeRe T et =, et -

"y we 2 1 arftyum & e & orfaive fegd Saes & aftie Feg vie oA & foly UeaN g
TSI HEH S qR H B Seerd T2l 21"

60, TS o 2 A FRAToRI T SilsT S, afrie:-

"Rp= W 2 T AT A 291 S R S g e B YR & 19 [ S TEg BriEE &
IR BIE Seord TR

100. WD b 3fd § e Sler <, arid:-

"frg EE & 5 ST F SevEve 8F § g &1 AR 16 ¥ a1 A Ry S # 1w
oo T Bl

101, UG 5 319 & AT Rad SieT S, 27eid:-
"Rp] e e AR A R 9 11 21 IR OOl Wi S 6 N H S Seetd w2 5l

102. W o 2 § PSR el oY, aid:-

"y we 2 o Ty § S H 929 andddls @1 Hertd ¥ GRS g &) ) THgeg die &
R H BIE Seord 2T 21"

103, T o 2T =R et o, aryid:-

"fopg W 2 5 e § SoRde & 9l gt SN SRR -aRReR ol FiE e Sy
BT HI W SIg= BT T Bl Sooid 212"

oo

104, T 3 A d H RIS Sl oY, SRIfa:-

"RV WE & P AT H SEyR- fhes RIaReieT- o R S Vel SIS G911 % T 15T ] Seeid
REIE
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105. T o 2 FseTRaT el o, arid:-

"R T 2§ T Aty 1 SoRrEs Wied BAe T saT H s BEee gorelt # S g
T Ioet GRER] 2g WIe= & 751 927 & SeorE 21 21"

106, T o5 2T § FEeTRaT el oY, aid:-

"Rp e & T AR A R A e g e eTer ek @ Seord T8l 2l

107. WA & 3fe H FrleTRas SiTeT Sy, aferid:-

"fopeg W ¥ 5 arfim  sevave vy feafierery Wier & Seelw a2l
108. W1 & 3ie H FleTRad STeT Sy, areiid:-

"oy we & o arfiyr § SeivaTs A e Wl S e Bl Seed w8 81

MR. DEPUTY CHAIRMAN = Shri Ramdas Agarwal. Absent. Shri Sitaram Yechury. Amendment
Nog. 139 to 164, and, 171 to 173.

SHREI SITARAM YECHURY : Sir, | maove:
13%. That at the end of the Motion, the fallowing be added, namely:-

"but regret thet the Address does not mention about the failure of the Government to review its
foreign palicy.”

140, That at the end of the Mation, the following be added, namely -

"but regret the the Address fails to express serious concern over the global economic melt down
affecting Indian industries and loss of jobs of workers and employees.”

141, That at the end of the Matian, the following be added, namely:-

"but regret that the Address does not menticn about the failure of the Government to teke effective
part in the Non-aligned Mavement.”

142, That at the end of the Mation, the following be added, namely -

"but regret that the Address does not mention about the failure of the Government to be take up the
igsue of terroriet attacks in Mumbai to U.N."

143. That at the end of the Matian, the following be edded, namely -

"but regret that the Address does has failed in menticring the Government step in liberalizing the
guidelines for Foreign Direct Investment (FDID."

144 . That at the endaof the Mation, the fdlowing be added, namely -

"but regret that the Address has falled to mention about the GovernmentSs maove on Forward
Trading.”

145, That at the end of the Motian, the following be added, namely :-

"but regret that the Address has failed to mention the GovernmentSs abject fallure to universalize
Public Distribution System in the country™ .

146, That the end of the Motion, the following be added, namely :-

"t regret that the Address has failed to mention about the non-availability of food to poor pecple in
the country.”

182



147, That at the end of the Matian, the following be edded, namely -

"but regret that the Address does not mention about the Government®s failure to re-define poverty

line thus wantonly deprive a majority secton of pecple food in the country.”
148. That at the end of the Mction, the following be added, namely :-

"t regret that the Address does not mention about the failure of the Gavernment to tackle the huge

unemployment problem in the country.

149, That at the end of the Mction, the following be added, namely -

"but regret that the Address fails to mention about the passage of the Women Reservation Bill."”
150. That at the end of the Motion, the fallowing be added, namely:-

"but regret that the Address does not mention about the failure of the Gavernment 1o review the

Centre-State relations as per the demands of the of the State Governments.”

61, That at the end of the Motion, the following be added, namely :- "but regret that the Address

does not mention about the failure of the Government to allat six per cent of GOP in education.”
152. That at the end of the Motian, the fallowing be added, namely :-

"but regret that the Address doest not mention about the fallure of the Government to invest enough

money in public sector and social sectar to face the ongaing economic melt down.”
63, That at the end af the Mation, the following be added, namely -

"but regret that the Address does nat mention about fallure of the Government to express serious
concern over the commural, parochial and chawvinistic attacks on minorities, Chrigtians and nan-

Maratha people in Maharashtra and other parts of the country.”
184, That at the end of the Matian, the following be edded, namely -

"but regret that the Address fails to mention that 95 per cent of the 43 Crore unorganised workers
will nat get any benefit of the Unorganised Workers Social Security Act, 2008 owing to conditionality

of BPL attached to the related socal security schemes listed in the Act.”
65, That at the end of the Maotian, the following be added, namely -

"but regret that the Address fails to mention about the urgent need for drastically revising and/or

correcting the official definition of Hpoverty lines which has turned totally obsalete.”
156. That at the end of the Motion, the fallowing be added, namely:-

"but regret that the Address does not mention about the urprecedented price rise of essential

commodities.”
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157. That at the end of the Motion, the fallowing be added, namely :-

"but regret that the Address fails to mention the innumerable cases of suicide by the farmers during
last few years In the Hrural India® for whom Ha new deals i promised.”

68, That at the end of the Maotian, the following be added, namely -

"but regret that the Address fails to mention about the erisis in availability of vaccines since the
Government hag closed down three public sector vaccine manufacturing units viz., Pasteur Institute
of India, Central Reserach |nstitute and BCG Vaccine Laboratories.

159. That at the end of the Motian, the fallowing be added., namely :-

"but regret that the Address does not mention about the disastrous impact of glabal slow down on
millions of workers who have logt their jobs, livelihood and earnings due to closure, lay off, wage-
cuts, retrenchment, etc., across the sectors and also the alarming trend of sharp decline in index of
industrial praduction.”

160, That at the end of the Maotion, the following be added, namely -

"but regret that the Address fails to mention about the lower cost of Aviation Fuel than the cost of
diesel and petral, due to flawed excise duty structure.”

1671, That at the end of the Mation, the following be added, namely -

"lbut regret that the Address fails to mention about the fact that the Hyde Act is an integral part of the
Inda-US Nuclear Agreement, which goes against the independent foreign policy of India.”

2. That at the end af the Mation, the following be added, namely -

"but regret that the Address does nat mention about the cases of job loss of lakhs of workers
engaged in diamond polishing industries in Gujarat and reported suicide of some 71 workers in
Sourashtra alone.”

163, That at the end af the Maotian, the following be added, namely -

"but regret that the Address does not mention about the biggest corporate scam in independent
Indfia irvalving more than 7000 crore by Satyam Computer Servies.”

164, That at the end of the Matian, the following be edded, namely -

bt regret that the Address does not mention about the Defence contract of Rs. 10,000 crore for the
supply of Air Defence Migsile Systems from Israel Aircraft Industries.”

171. That at the end of the Motian, the fallowing be added, namely :-

"but regret that the Address daes not mention about the continuous bashing of people from Narth
Indlia in Maharashtra by MNS."

172, That at the end of the Maotion, the following be added, namely -

"but regret that the Address does not mention about the attacks on young women in Pub in
Mangalare by Sri Ram Sena.”

173. That at the end of the Motian, the fallowing be added. namely :-

"but regret that the Address does not mention about the failure of the Government in adecgtely
idertifying the BPL section of the population.”
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MR. DEPUTY CHAIBMAMN @ Shri Moinul Hassan. Absent. Shri Saman Pathak. Absent.
Shrimati Brinda Karat. Amendment Nos. 174 to 195,

SHRIMATI BRINDA KARAT (West Bengal) = Sir, | move:
174, That at the end of the Mation, the following be edded, namely -

"lbut regret that the Address has falled to mention that the Indo-US Nuclear Deal with cther aspects
has seriously eroded the strategic authonomy of India Ss Nudlear policy.”

175, That at the end of the Motian, the fallowing be added. namely :-

"but regret to note that the Address does not menticn about the unfulfiled assurance of Government
regarding the passage of the \Women€s Reservation Bill."”

176, That at the end of the Maotion, the following be added, namely -

"but regret to nate that the Address fails to mention about the continuing price rise of essential
commodities.”

177 . That at the end of the Motian, the fallowing be added., namely :-

"but regret to note that the Address fails to mention that lakhe of workers have already lost their jobs
a8 a conseguence of the global crisis and have not got any relief.”

178. That at the end of the Motian, the fallowing be added, namely :-

"but regret to note that the Address does not mention about the failure of the Goverrment to counter
the communal forces and to bring a sutable and appropriate legislation against communal viclence.”

179. That at the end of the Motian, the fallowing be added, namely :-

"but regret to note that the Address fails to mention that during the last four years on an average
every thirty ane minutes a farmer committed suicide.”

180, That at the end af the Matian, the following be added, namely -

"but regret to note that the Address fails to mention that in spite of increased production, wheat was
imparted at prices higher than what was paid to Indian farmers.”

181. That at the end of the Motian, the fallowing be added, namely :-

"but regret to note that the Address fails to mention about food insecurity, increasing hunger and
malnutrition which can be addressed by increasing the reach of BFL benefits to the 77 per cent of the
population who spend less than twenty ruppes a day.”

182. That at the end of the Motian, the fallowing be added., namely :-

"but regret to nate that the Address fails to mention that Accredited Social Health Activists (ASHAS)
are not being given any emaluments and that this must be remedied by giving them at least the
equivalent of what Anganwadi workers received.”

183. That at the end of the Motian, the fallowing be added, namely :-

"but regret to note that the Address fails to mention about the need to universalise the ICDS as
directed by the Supreme Court which will have to be done.”
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184. That at the end of the Matian, the following be added, namely -

"but regret to note that the Address fails to mention that Government hes accepted the argument
that institutions of excellence must be exempted for scheduled castes reservations and has pushed
through a legislation to this effect.”

185 That at the end of the Maotian, the following be added, namely -

"but regret to note that the Address fails to mention that in several cases schedule 6 of the
Congtitution has been viclated, tribal righte superseded and MNCs and big mining companies have
been facilitted in taking over tribal and forest land.”

186. That at the end of the Motian, the fallowing be added, namely :-

"but regret to note that the Address fails to mention about the biggest telecom scam that has cost
the Government exchequer of Rs. 1lakh crore in granting 3G spectrum.”

187 That at the end of the Maotian, the following be added, namely -

"but regret to note that the Address fails to mention thet no steps will be taken to further liberalise the
fimancial sector or to allow further FOI into banking and insurance sectors and pengion funds of
employees will be protected against any move 1o rigk pensions by investment in the valatile stock
exchange.”

188. That at the end of the Motian, the fallowing be added, namely :-

"but regret to note that the Address falls to mention that the strategic relationship with the United
States of America has eraded our independent foreign palicy.”

187 That at the end af the Matian, the following be added, namely -

"but regret to note that the Address fails to mention the necessity to break all military and security
ties with lzrael, as it is responsible for the Gaza genocide.”

R0, That at the end af the Matian, the following be added, namely -

"but regret to note that the Address does not mention about the increasing acts of viclence including
sexual violence against women and children.”

121, That at the end of the Motian, the fallowing be added, namely :-

"but regret to note that the Address fails to mention about the need for & national mission mode to
address the disturbing increase in female foeticide and declining sex ratios in the 0-5 year cateogry.”

122, That at the end of the Motian, the fallowing be added., namely :-

"t regret to note that the Address does not mention about the cases of job loss of lakhs of waorkers
engaged in diamand poliching industries and reported suicide of some 71 workers in Saurashtra
alone.”

123, That at the end of the Maotian, the following be added, namely -

"but regret to note that the Address does not mention about the biggest corporate scam in
independent India involving more than 7000 crore by Satyam Computer Service, reportedly enabled
through political patronage.”
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124, That at the end of the Matian, the following be added, namely -

"but regret to note that the Address does not mention about the Defence contract of Rs. 10,000

crore for the supply of Air Defence Missile System from Israel Aircraft Industries.”
195 That at the end of the Maotian, the following be added, namely -

"but regret to note that the Address does not menticn about the urgent need for Universalisation of
Public Distribution System.”

MR. DEPUTY CHAIRMAM : Shri Prasanta Chatterjee. Shri Tapan Kumar Sen. Mot present. Ckay,
Shri Praganta Chatterjee. Amendment Nos. 196 to 209,

SHRI PRASANTHA CHATTERJEE (West Bengal) : Sir, | mave:
126, That at the end of the Motion, the fallowing be added, namely :-

"t regret to note that the Address does not mention that 95 per cent of the 43 crore unorganized
workers will not get any benefit of the unroganized Workers Sccial Security Act, 2008 owing to
conditionality of BPL attached to the related social security schemes listed in the Act.™

127 . That at the end of the Motian, the fallowing be added, namely :-

"but regret to note that the Address does not mention that though the Constitution {Ore Hundred
and Eighth Amendmem) Bill, 2008 for reservation of the women was introduced in 2008, the kil is yet
to be passed.”

198 That at the end af the Mation, the following be added, namely -

"but regret to note that the Address does not mention about the urgent need for drastically revising

and/or correcting the official definition of Hpoverty lines which has turned totally chsalete.”
29, That at the end of the Motian, the fallowing be added, namely :-

"but regret to note that the Address does not menticn about the innumerable cases of suicide by the
farmers during last few years in the Hrural Indias for whom Ha new deals is promised.”

200. That at the end of the Mation, the Tolowing be added, namely -

"but regret to note that the Address does not mention about the unprecedented price rise of
essential commodities.”

201, That at the end of the Maotion, the following be added, namely =~

"but regret to note that the Address does not mention about the crisis of unavailability of vaccines
since the government has closed down three public sector vaccine manufacturing untis viz., Pagteur
Institute of India, Central Research Institute and BCG Vaccine Laboratories.”

202. That at the end of the Maticn, the following be added, namely -

"but regret to note that the Address does not mention about the irregularities leading to huge
financial loss to the Government excheguer in granting 3G spectrum.
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203. That at the end of the Mation, the Tollowing be added, namely -

"but regret to note that the Address does not mention about the disastrous impact of global slow
daown on milllong of workers who have lost their jobs, livelihood and eamings due to closure, lay off,
wage-cuts retrenchment, efc. acrose the sectorg and algo the alarming trend of sharp decline in

index of industrial production.”
204, That at the end of the Mation, the following be added, namely i-

"t regret to nate that the Address does not mention that the cast of aviation fuel is lower than the

cost of diesel and petral, due to flawed excise duty structure.”
205. That at the end of the Motion, the following be addea, namely -

"but regret to note that the Address does not mention about the Hyde Act as an integral part of the

Inda-US Nuclear Agresment, goes against the independent foreign policy of India.”
206, That at the end of the Mation, the Tollowing be added, namely -

"but regret to note that the Address does not mention about the cases of job loss of lakhe of workers
engaged in diamond polishing industries Iin Gujarat and reported suicide by some 71 workers in

Saurashtra alone.”
207. That at the end of the Maticn, the following be addea, namely -

"but regret to note that the Address does not mention about the biggest corporate scam in

independent India involving more than 7000 crare by the Satyam Computer Services.”
208. That at the end of the Mation, the Tolowing be added, namely -

"but regret to note that the Address does nat mention about the defence contract of Rs. 10,000

crore for the supply of Air Defence Missile System from lsrael Aircraft Industries.”
209. That at the end of the Maticn, the following be added, namely -

"but regret to note that the Address does nat mention about the urgent need for universalisation of
Public Distribution System.”

MR DEPUTY CHAIBMAN & Shir Dara Singh, Absent. Shri Sharad Anantrac Joshi, Absent.
Shri Pyarelal Khandelwal, Absent. Shri Shreegopal Vyas.

At &7 T =T (el W) < He 15, A FresifeiRad eeiid dvel g
250. YR o ofd § refeRad SiteT =iy, arfa:-
"y we 2 5 dvee ¥y @ ey guiifa gl B arqw oRe o1 el @R
260. YR o5 fd § refeRad SiteT =iy, arfa:-

"Rpe e £ Tr 9 # MREE T 99 R uiEg S & T S e a9 61 2wl &
aff¥reafes 2T El"
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261, TR T &9 B FToriad Sie o, arfd:-

"Rp= W £ T WiET @ SledRed WA ARG diEe a9 61 e # el vee o weerd T8l
B

262. UETd @ 3id | FrefeRaa ST s, arfd:-

"y We 2 % RIETIEIS F1 Qa1 30 gU ARIHEE | B I B JEHRI A HIgT B $IE Jeeld
REEN

263, 9 % &1 ¥ FR=TaRad Sie] S, 21eid:-
"Rp e & o IREARI T I B WIE B A GIBR B e @] Seord T8 81"

264, Y19 T 379 A FEeRedg ST e, arafa:-

"Rp] W £ Tp SRR EER H HE] % e R AFERAR AT & SR JImaral TN o S S
TR o I & foreg PRaTs 7 250 &1 1 Seerd el 217

265, WETd @ 3id § FmfaRag et s, erfd:-
"Rp] Ee & e o A IR 18] BERT ATl U¥ BINATE | [ohY M & Jeerd 215l

The questions were proposed.

MR. DEPUTY CHAIRMAN : The Mction and the Amendments moved are now oepn for

dizcugsion. Now, hon. Leader of the Opposition.

THE LEADER OF OPPOSITION (SHRI JASWANT SINGH) @ F104 ¥5¥ Wled | heard with some
attention both the propaoser and the seconder of the Motion of Thanks on the President’s Address.
Siry both the hon. Members are men of experience. Sir, the proposer of the Mation of Tharks ig
indeed a man of discrimination becalge he can tell the difference between right and wrong, provided

he is given two guesses.

Sir, | submit -- it is an appeal | make to the Treasury Benches, in all sincerity -- that if they
promige 1o stop epeaking untruth about the NDA and the BJP, | promige, Sir, | shall not speak the
fruth ghout the Congress ar the UPA. | am inclined ta gay this at the very beginning because we need
1o get some balance in this discussion which, after all, in the calendar of events of the Parliament’s

one yaer's life, is poesibly the most important.

B Y% A 0 A9 AUS B e TR ENE] IS IR H 1 §8 B3l Be &, B, Eeger A
Bl e o1 981 & Ue AN ) T aTemTe Ul o7 3RSl & o wakd 2

TR, 3f7%1 56 TR 10 §Y 551 AW BT & [ T8 A T3IY 21 30 ¥ ST Ud Hles AT ¢ &9
HET RIS ATNATIT G BT AT W g2 Bl H BV AR 1 81 A, TR, T TN BR BN
I o Hieh] SToR Hiefl| i1 Yepex WIi2d 2, T2 - el 41 FRATS (66 g5 a5 oa] 910 I
Al 21 2T 2T SE S AT S 1 Bl vEel e el 1 S99 U 3R 9% Ul o) d1 g8 Ve b
AT B SR Zo1 OR 31 el 50 7 BT 21 S| T2 aTeps H o1 o H T |10 & G8R1
Reprs g 1 RewTe, 7109 Wax WiEd, § orsl S [ wsgufe agiemn =1 e & wry i g,
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H U < AT B BT AP WU HHSIERR HH & -Ueh [0 SR YRR A GHE 1Y, T @R
ETEIT SR U &5 WTO0T 61 ForaT ST, S AT g i g fvs afee T Qe i1 98l & 2L, e
AR TET, S8 F U & 90 b [Q J2 Ueh 981 37231 GIge [T 271 SUd] I 27 #iory, 89
THD ARG 211 W10 2, THE S ARG URTITE 81 2017 82 21 T_1 HETaT= SHoweh 1K HIA, Usf 27
IR U 9T B, S HRgH 9ied SHTeved e o Tl ¥ fer T 21 i e g afy a2,
dae g 5 wel Jf el i 9 ou1 g seen dvd 3R ERm ¥ £ arey fod S g8
o %, ‘At the turn of our independence’ 13,35[ Oz A=A L BERE ? g U oA FI, U
sentence ] Hdeld 491 27 “At the turn of the coutnry’ TE T %’, ‘At the turn of the year® &g Ahd
Bl AR T e e A AE I & QJTQ’%Q, R 2 <At the turn of our independence’ T 2799
=W gUG] AAE (B A S 2, 1 &% #) g 21 S 2] TR o787 afR T e, 4NT-82 W1 w1
MR g &, I =1 8w oY fftr 21 T veY uiEe, 509 Ty Fe el O Hueld T |, Let
our reach exceed our grasp. &1 A9 ? TE ?ﬁgFFﬂ o] T 27 3T g g WH gﬁ G| AT,
Y TTPN SR 1 B e [oRTe 51 &, T2 9% 947 Y &7 ¥ ofs] e b aga W #3ll a7 weH
T T, AT ST IR 3 UG 915 UE il 3T 8, 5961 d aTdhe Wee H el an wE 2 9
U 991 A el 21 SN TR STRTTST H BT WS HoR B9 T ST £, o1 d71 S
&, o7 VI T g, Wite ey 2, 399 318 off We0Ee A9l 9 S s equal to a vate of
no cenfidence 1 8T8 SHHT 01 BT, W27 T2 T SAR] B4 g 3 GRAE BT el T4, At the turn
of our independence® and ‘reaching beyond our grasp’, E‘Tﬁ%@ o T et Ay e XHHT =il
< el 5 WiE WTe, Sl enfed o &, a8 ¥ ems 1ied 9 d AW @ e R T 81 F wel fr TE
UfET St A 51 F1 ], SUH 98 B8 R2 & [ el T9gad AT e 91 81 27 41 2HE] Tagddh]
FT N T -Te, 30 S AR U B0 § BR8] 4T 8 UEel 91 SUTE] 9, A7 9d- 97
818 Y & 3R whe 81 I 8| TR 9 QIEd, A e a1 ] B & 16 8HN S 1RE feheT
AT .. (GG

AR T3 (1. $GEH W) | T0E 951 91EE T2, [ 9O 3% 2. (FeET).

2 e (e : 30l e WoY 7 ol 2d AT 9y angs arcwt ey, 9 991 g angwl
qg- 95 kA R IO Wied, 95 A6 o, 9 TTed 68 Ve o1l (T ). ..

8} 3T Sieel] (ORI « ¥ BT ST HT PvaT BT, (SHT)....

2 Sraa= g B3, WT=dl U A0 AR 2, SR BN UTTeR @ AT B £, i U 5l H IS
AR 2, § ST B A1 AN Fedl 5 WET ...ER, TP AP haloed B 41 &1 87 317 309
a1 e 7 2, S SN, &9 08 WihEs 99 w8 § 9% 90 19 989 @ i1 91 weel e eid B
T Uk ST 3R 1 aga TR ¥ TSt B g8 Sl @ B, disspora, 8 91 Wepe 81 T
SR g1 2 T8 BN I 61 S SE IR Bl BAN U 950 5] 9N Wawd ¥8, & M1 wasl 4
%2, AR SN g9 QR GATe o, Wi of s et Ryed) o sadivest o Rrad) ot 5 us weg
SIS o5 o " wERlT HINE g Agd YT U & SflX 959 Ougd v Wl 8, T B9 expatriate
ST -geTe e 51 A S Tl O NI ] g7 A1 V81 & 1 ciaspora WA AR ] o [y @eeT
frome AR & ol gufey 31 feaer ) ¥ disapora &1 aRf FaTwey 9@ o9 96 ) e 81
% 2| IR AT SHET WIHT 21 B U7 S goTrer 21 o 7 oS &N g, 1 the meaning of

diaspora in dicitionary is. 1t iz uzed collectively for the dispersed Jews after the Babylonian capotivity,
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and also in the apcstolic age for the Jews living cutside of Palestine, now, for Jews outside lsrael.
] BINTT 19 s afT S AfirTeT 29! U Sd-fe) S wied, 2 vl e w218, A v g
T 3 70 AT # T TRBR &1 AR B IRE® 51 e 1 <1 a5 71 Tl 2, o1 1 @R
2, 99 A wTEa g 6 89 A weanfl, gl i A orem S 9 we a5 3 we ot o, [ 4
Tgd WeT H o 21 T OR el S6H Y51 Al SR HRISE ] @ o) IR Hed 9l 99 549
A | TSN 950 The B 53, T8 0F Yoo} o 06 T8 W1 IRl @ A g 8, U8 A
g H Ridy g Y- or=H] ) 9% SRl @1 9TE 21 U8 S o o HT T8l 21 o9 8F IrgHi &
ATITYTT 1 ATH U W RIef| T TSI 5 SN IR R B9 o[l STl S99 S 2o 2, A oy
el 8] e Whdl, 91 954 ddbel s el 21 F ga e S fh anfl s v s fae 2ol w3 &
- 1 UL, TR 2, S0 3 1 e 2121 S o s o |1 A1 o - s a1 [ H
e & ST U o 2 o 2 W e el aRRIR A, A9 S wfh o e o st a1
T g e &1 derel § 21 gifey anfl oe 391 H fEeell sleay ou-Uwe &= & &y
S T T T AT TR A F A WP B BTE H, Sl AT 2 ale] # - YR TEA, Sl
TSl I T, ST AT HH BIE &, SR 1% I8 B 99 98l &, B AR °5 § 954 o) 2 g
W H BTl &1 G SIS 219 B ) [ -fafem, - 9w S & e 9 A S e
W1 GREE BT 8, T ST Ul Bl Yo H7 51 3 H 915 8l S, YS! SR 9IRS H 1 &7
g ST U e ST £ @ A4 6 dgs T g AW o9 € 91 9l 98§ 71 S 21 B!
RO 1 BiE AE T2 2, TH P o FE E, 9 A wwen B Nede e adl gfifey 3 i v
itz #fane 21 SowHdi o, g 212 6 gl @1 el e v et et vs gl g
T T wEl W o | R I T2 0E §U oS B A2 B S SR MR 2, 98 g1 WiH B AE R
TR 2, TTe S g4 Fore ! H et T, e el

91 950 AT H o1 §5 Bl 8, 7379 DR g A -9 AU R S 3701 16 KT 360 S,
IR 3 Sl T, H hael diF-gR 81 i e Ugel 4 9ga WY H YRE & a8 H $Y dedl
TN UE GRET, o 89 e &7 99 €, <19 89 Ay & a1eeld e 8, 99l 4 o 55 9!
QMg F 3D & - interral security and external secuirty. g faursr 2T 21 Wm@@ﬁ
epdl, T9 89 B &, o1 IS 98 G @4 4 98 gV 3= ) &1 2lel o7 w8 &, gefer o
21 FERT, VUTE 979, 959 T 2, S R s i R s g B, sefeu e e ava £ e o
Tes T8 T oaTE ¥ YRE &1 £, $HH a8 H R SR =1 G B ol - g, S 4 v g,
TE E Y, w1l 2 AN oS T uRTRIRT B YRaT WIgE R WIE E, NG B ¥eT B E e,
R e | g1 U8 U §og WeH 6, 39 I¥ Ol @1 el Y e o @ ATgeshdl 21 3 9gd
=g g1, FgEE | gEE Sl 2Rl gan, 9P aN # SE I ol U8 ¥ 8 5 we then

suffered what we are always suffering from, and which most elected and democratic Government

also suffer from ig a lacuna of actionable intelligence available in time. Friends, and hon. Members,
this is not a criticiem that | make against the Gavernment; this is also not an cbservation or criticism
that | make against the functioning of the system. It iz a reality which all demacratic Governments,
not only demorcratic Government but even totalitarian Governments face. After the 9711 incident

in the United States of America, they began an inquiry. And, a wonderful and very exhaustive report
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came out as to why did that happen. There is, of course, clearly an intelligence faillure here, too, on
26/11 and If | cite it, it*s only to underscore a continuing absence or shortcoming. There was, for
example out of that absence of actionable intelligence, clearly an absence of maritime intelligence
too. Therefore, that is an immediate identification of a shortcaming, along, of course, with other
shortcomings, of maritime intelligence which iz why, | appeal to Mr. Pranabbabu -- he’s today the
Government of India, in an effective and a real senge -- plese reflect, Sir, all of us need to, that for 70
hours, there was a paralysis of thaught and action amongst all of us. And because you are in

Government, it i your responsibility.

Mow, Sir, subzequently to that, he met me persanally and | am sure, Mr. Pranabbabu himself
found it very humilating to do that which is not satisfying at all. And, Pakistna started playing a
charade. We have the grounds for pointing out to Pakistan that this is what you have done wrong.

But, Pakistan, like a charade, has converted it into a kind of question and angwer session with us.

Firstly, Sir, therefore, do please order an inguiry into what happened, an intelligence inquiry.
Please alsa reflect that after so many months of being in our captivity, this Pakistani citizen is still not
in poesession of all the facts. There was earlier a High Commigsioner of Pakistan here, not when you
were governing, much earlier, who later acquired a guite high position, and he then once told me that
"WE STa e S, Tt TIRee # anrd Rt o B TR B 1 gus BY S &R 1 =
Y Y B! A3 T=1 Teb o5 A SUY HSR BRal 5771 6 21, 3 Wi e He! &1 ief #87
efll

= =1 g WiesI | So 51 W 337 2, o1 9% 29 SuE I T8 o 9IS B 9k
q1e TR qTRAREIT & W WaTel-STaTd 1 3% @1 8l /1 o1 2, This is not the answer. [t is a

very seriols challenge that was posed to Inda.

ST A I H UH-31 97 &7 wEe A, Fi v v i e e # 9gd geu 2, WA
TEU] ST 5 T 1 a5 orw] oRE W W RG] 2o7 £ Y SR 95 41 30 W A1 AR ot
GEZ 3?-1'45[ the conduct of the country that we are charging with misconduct, Pakistan, borders on the
impertinent. Here is India that is agarieved and with great restraint, Pranab Babu with dignity has
handled it all this time, and the kind of question and answer Icbbying that is taking place ig firstly,
inappropriate; secondly, it s inadequate; and thirdly, it is certainly impertinent on the part of
Pakistan. Why is this happening? We had & strange vigitor from the U.K. recently, a rather odd
figure, who went as a tourist. Incidently, | am very anti-tourist, | must admit. Gl Uz dlzdlA ?{Cﬁﬁ[
HET AT 5 WY Ve Tl Y| BAH] O] g€ 1 A g5 1 e, U8 MFRey & 97 @ £ o
T 87 U HS TS [ 1S 950 Terd | [qelTdd A, U3 Y g9e| RIave & Ml & 9 A Rl 8
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T fF W, U8 0 2199 8| U Uied, Y 98 981 A TG ®E ¥ O 5 9, 9N 99er |1y
=izl %\ pIE| il P ﬂﬁﬁﬂ, WWWFS’ﬁ oy ot for %\ This is demeaning, the great interests,
the great values that India stands for. This is certainly nat accetable. Qi'ﬁ el # Tk et 3N %\ |

Do nat want to cover that in any great detail ...(SOTGE™)...

PROF. SBAF-UD-DIN- 807 : The Government was not in agreement with the views of the visitar,

and the Government of India took position against certain remarks by the Foreign Minister of UK.

=7t s e gﬁﬂ%aﬁﬁ?ﬁﬂ%ﬁﬂgﬂ Qg?ﬂ%é%l Even though in retrospect 319, Jawd
U S-S el B TR, 1993 W o B9 AN O (ha U B18¥ 892 In 1993, there were
almest 230 citizens who died, ST W 31T T 251 AR F1 ol 28 £7 24 59 919 T8 G &1
SR Hl

IR, U8 <1 84 o] G @l [Herel &, WieH THFREY U18d 3N U8 B8] @Xd &, My heart
goes out to the victims. 3TF T2 &7 B¢ Fe9- 7 Sa+1 712 | Uik o1 aT=e] Y&

U AT I TF AR Ay T AT 81 T 1 50 9% WISH HFReY 1ied - BRA & We
will ot toleratle’, T TR 3T T SYA7 T 20 TER 9 of HGF 26 TRaN] 0 .. WX, T8 AFA
iz not being satisfactorily resolved. | conclude this particular point by saying, by requesting, do order
an inguiry into the fallure of intelligence and local administration. There are two casualties in local
administration. That is an admission in itself. But that admission is not accompanied by any detail of
what happened One casually is, of courge, your former colleague, the former Home Minister. The
cther casualty is the farmer Chief Minister of Maharashtra. It is necessary that we have all the details;

that will help us.

Siry | will take the next point which relates to the Armed Forces. 8T T Bl ] A %\', waH
ﬁaﬁ—ﬁhgﬁuﬁ‘rmﬁ A9 aTs! H Please attend to the question : why does a citizen enrcl and
why does he agree to die? Of course, 1t is & complex question, and | will not attempt an answer to
this complex guestion here. But it remaing an immensely complex guestion @ why does a cilizen
agree to die? W%ﬁlﬂﬁ, the factors that go to that decigion, amongst various others are the factors
of morale, of rzzaf, of jgbal, of standing and of the prestige of our Armed Forces, therefore, of the
soldiers and sallors. Sir, there are some aspects which | have underscored; seemingly trivial, but, |
think, they are profoundly impartant, unguestionabley impartant as it ig, and much more important in
conseguence. Sir, the first question which the hon. Pranab Babu, again, in a Group of Ministers
meeting was reqguired, he chaired it, to address was the guestion of pay, penzions and emaluments.

I will come toit inaminute.

The second is of distinction; distinction and distinctiveness of uniforms, the rights and the duties
of the respective security organisations of the country. Please do not confuge one with the ather.

The hon. Minigter, Pranab Babu, handled responsibility as the Defence Minister of the country, with
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distinction and competence. And, no doubt, you realize, Sir, how, to aunifarmed man, whether a
General or & Field Marshal or just an ordirary solider or a Warrant Officer @ zzat ig of the greatest
importance. The zzaf that the individual gete i= an account of the uniform which he wears; that
uniform is of this Republic of India. If you belittle the uniform, you belittle, in a very real sense, the
Republic of Inda. ®IS1 &1 i1 aféai 2, &9 Swd & 6 3 Sl 9gd ad-9<) ufvrai 2, 29 ean
distinguished TS B 918 =1 +ft S1 21T, 136 <1 Uil & S9a) &1 ®Isl &1 9531 3 We] 3
a?f AEST, e o %DT@ T o % &3 U gl CIck:| EabEGERIN] ﬂﬂ%’QI Please do not permit the
copying of military uniform by any other force, but the Military. afy 9 211w 91 an w2
IS ] FTE R 2131 Tered, Y B R B a1 & iR g1 W H & Fe oy 51 12 Ty ha
T B TR, TUS U §1 4 T8 example a1 o1 GIEA G5 SUH geh SRV T8 1S9 U1
AT w5 ? of the Armed Forces, of their Officers, in the Warrant of Precedence, this is nat
acceptable. Thig is totally unacceptable. Flease address it because this is a seemingly, quite
aeemingly, clearly an illogical and a destructive step that over the decades successive Governments

of India have been continuing with and, perhaps, almaost as if they have been deliberately doing it.

The next point, in additin to the point of Armed Forces, is about ex-servicemen. Ex-sernvdcemen
today number almaost three million, if | am not mistaken. They are stung by the various anomalies that
have been thrown up by the SBixty Pay Commission, thelr confugion has been compounded by a
variety of interpretations that have been put out, In successive lefters of the Cantroller of Defence
Accounts', | too, have been, for several years, the victim of the vagaries of the Contraller of Defence
Accounts rules, but | won® go into those details. What | am simply not understand is how the
pensiong of a Lt. General, a Major General and a Brigadier are going to be almost the same ag that of
g rark has about half the length of service, | refer to a Lt. Colonel, except, perhaps, for a difference
of a hundred rupees. On what ground do you so equate? You chaired the Group of Ministers, but the
discontentmeant remains. Precedence is very important. Pensicn is very important. On both counts
you have dented the standing of the Armed Forces, Yet you expect them to deliver the best that they
can. Sir, the question of one rank cne pension has bedevilled the Armed Forces for a very long time.
lam greatly troubled, | am very greatly troubled when uniformed cfficers and men, rather who were
once in uniform are compelled to take action of the kind that they have been compelled to take,
either b returning thelr medals or by sitting in protest. Please take our own example. | didn™t hear my
friends. | may be wrong. But | dor’t see why a Member of Parliament, should get any pension?
Persorally also and because it is & very unpopular thought, | know ity [am also nat at all of the view
as to why we should get Bs. 1 crore or Be. 2 crores for whatever we do. But there again. | am a
minority. So, | withdraw my objection. But | don’t understand, when we, as Members of Parliament,
have given to ourselves what tantamounts to one rark one pension, how can you deny it to the ex-
senicemen? Sir, suppose a senior colleague of mine, who retired fram Parliament, say, in 1957 and
didn®t come back to the Parliament, then the kind of persion that & Member of Parliament receives

today, =gy, in 2009, ig exactly what you will give to & Member whao left the Parliament in 1957 .
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Between 1257 and 2002, there iz a difference of almest half-a-century or so, yet you adjust the
pension that you are giving him, but you refuse to adjust it for the ex-servicemen wha are out of
service gt the age of 38. There ig a full life ahead of them, but with no employment or even limited
employment opportunities available. | have addressed this question in detail. Pleage don’t throw it in
my face —- you are entitled to do so - that you algo held this job and why you didnt to t7 \Was alsoa
Member of a Commigsicn appointed during late Mrs. Gandi’s days. Yet, perhaps because of all this.
| appeal to the Government to re-address this complex guestion of one rank one pension, and to
immediately find as equitable an angwer as you can or have found for Members of Parliament. Do nat
let servicemen and ex-servicemen suffer on account of differentials of precedence, of pay,

emoluments and pensions, and of one rank and one pengion.

Siry | will go further ar to security because it ig such a complex guestion. | wrote down what |
have to say. It is the question of nuclear preparedness. We have a new Gavernment in the United
States of America. We must be very careful of their programme that awaits us. Thig is an area that

covers both foreign policy and security.

We have nuclear know-how, we assert that we will continue to maintain our autonomy of
decigion-making. | appeal to the Government to reflect upon that seriougly. | will take just half a
minute to read out what | have to say. In order to recruit... that is and will be what is required... train
and retain young talented scientists, for which our political leadership will have to articulate & vision of
the laboratories that will translate into meaningful wark- a mission that young scientists can embrace

and ta which they are then mativated enough to dedlicate theair lives.

Flease take note that both the present US President and the Secretary of State have declared a
commitment to pursie a nuclear-free world that includes a review of the NPT in 2010 and a possible

revival of the Comprehensive Test Ban Treaty.
The VICE-CHAIRMAN (PROF. P. J. KUREIN) in the Chair.

We have, therefore, as India, a rather tricky balance to maintain for the foreseeable future. We
need a sufficiently capable scientific infrastructure to be the successful stewards of our capability
while ensuring that it does not eviscerate the science and technology base applicable to
contemporary national security challenges today and on an evclving basis. That is why, Sir, a major
adjustment in governance and budgetary sources ig needed to avoid any erasion of our national
ecience and technology base and core nuclear weapaone capabilities this s vital. That ig why, Tinally
'business as usual' s not an aption with respect efther to the sclence and technology base or within
the nuclear weapong labaorataries. That is the very minimum that we have to do better leverage the 8

& T capabilities, toservice an array of 21st Century national security needs.

Sir, on the external security front, |would have ideally liked to have covered the things by sharing
views on a wider, sub-regional, regional, sub-continental manner, but | must compress whatever |
have to submit. | must not take too much time. | must leave sufficient time for my friends and
colleagues. Firstly, please take on board that we have never had as disturbed a neighbourhood as

we currently do. Secondly, please also take on board —- and this is a reality; thig ig also the challenge
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of meeting the regirement and the complexity of the current immediate neighbourhood and external
security situation -- that the problem that we face in our immediate neighbourhood s largely a
congequence of the falled policies of the United States of America. That is the reality. We have 1o
have the strongest possible relations with the USA. That i= aleo a reality and the challenge is to find

the correct and equal balance between there.

Sir, | want to cover very briefly the questions of Nepal, Pakistan and Afghanistan and this
tormented friangle of our woes, the triangle constituting US-NATO presence on the subcontinent. |
have a theary, Sir, which | have subzcribed for long and which | had shared with my friends from the
United States of America, too. There is & natural balance that this subcontinent has, from the
Himalayas to the Ocean, and this natural balance gete disturbed, the minute there is any foreign
elements in it. Today, we have two presences. One is the NATO-US presence and, along with it, on
our eastern land, is the Peoples Republic of China. You have to recognise the reality for what it is and
address the challenge on external relations and management of foreign policy accordingly. It was
exactly the same when the Soviet Unrion moved into Afghanistan. It is again & repeat of that situation
which we are facing and | find it digturbing that our approach and affitude remaing that similarly

subdued gs it was, say, in 197/9-80 when the Soviet Union invaded Afghanistan.

After  Afghanistan and Pakistan, let me now briefly cover Nepal. | have a lot of points an the
defence preparedness too. Therefore, before | go to Nepal, permit me to suggest just ane thing, Sir.
The hon. Raksha Mantri, who is a dear friend of mine, recently blamed the Government red tape for
delays in modernising; and at & recent semirar he =aid that even though the Government had
earmarked huge allocations for the military, this had not been fully reflected in our madermisation
efforts. Allocation ig not the problem; the igsue has been of timely and judicious utilisation. That i
why, whereas we are told that the Defence Expenditure, for example, of 2009-10, at Rs. 36,000
crores is a plus of so much, because of the pay increases and o on, the real increase is arly 14%%6,
that is, Rs. 13,000 crares. | recognige the difficulties; these are difficulties that we have created for

ourselves.

el b IR d ?TE'{Q% ST BHR] TRHET P ‘our Government extended its full support to the
people of Nepal in thelr historic transition to multi-party democracy and we wish them well’. T8 2
Sentence YT =21 2 TﬂcTEeT “ﬁﬂ—a‘\ﬁ éﬁ EiEN %5 és_tf-?sen‘[emce 21 92 T o 9 S ga R
a2, Tt ot S BTl 2, 9u o0 Sugw & 97 2 £) BE He) 82 99 B GRaR)
T 7 v @1, 2AR Rl @1 &Y 39 @ B s B, SR gl & 9y deegll B 984
TR &Il UEEE &, T8 AN 9T 2 afR SR uTe H 9T 8, 9N 21 sfleiehn § SuEr dd, el
& 2l 1 U TS 81 30 15 ) HiShae = sAR) (4591 F1T &1 Sieve for &, Towd IR gHa]
FE TTT T I T84, S ITRE o a1 o W1 9REd STaney Ad 8% & Jetd ol 61
BH S T Y716 X2 VB &, T b 1% H e ANTd 1 @ GNOTH B4 TS 9 I X8 B I8 0 &
AU TR £ 1P ffaRes Tl & I # BT ol 51 S, T1 % HfEat o St o= gum- 4,
ST - R TR TS el 21 ST, 1 e difed! o S S9mt GEe A, S OB R &R
= % AT IR 2 19 f7ST H AR 1 Tea] ol & 106 776 R w1 &% Fell 9% 24 BEl
TS & ~ITel o1 TR SR 2| T ! WHet 1 1 &t e s

UG ST, A Qe g S A 25 T8 H U e 9aT- S| el % T UR AR 0
FET 1 TR b R IR, S W SR FR- B S8 B H I ARV $X o, I 0 &, 1 a7 1
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4P.M.

1 @Uﬂ, g 21T 21 Silence beyond & paint, Sir, becomes an untruth. We are today the victims

of the untruth of the Government of India in the way it has addressed the guestion of Nepal. 3T

AT # F 81 vEl 87 8 SN A R, 5 o w9 O Hepe vEl 21 anf) et 58,
e H, RIS A gep AeEll SRR A a1 21 SR gl Hel o 21 90 SRR Hid b
Ueh TRIEl 311 O wHe H TN &) SRgfeRe Ul &l Ue wiiEes ar Jge A 9 @1
YIRS TET 1 WRIRAS e T2 a9 AT B FR IT+1 He 231, 2f1 2 fa2 R 2R gt & o
2l TETS I B U1, TRE o1, THY T S% SR o, S Tefd -t SUET EERT w9 &l I
B T2l AN =1 H ARIFASS 721, 3% T SIER Al & SR e 3 3RS 510 5, $96 a)
A P BN TR B BAN AR H A guh g8 A el 95 2, dww @ fewel 98t 81 g8t
AR Tl & U6 TS 2, S101 99 - gATd] A1 S9h1 I 4 &, AHE T argal =19 # 1 0mE
F AR T AR 2 SRR TR A U ] AR &9 @l 16T 2

IIAHTEE FR1GY, H AR e e T 25 TREN - $UP 9% TF Chject el 16507 2
arrel |9 H 47 insurgencies ﬂ'@_%\', 2R 29 E S OB OO TO00008" F1E T Fﬁ@@ EIEEIEA
I IY G F1alETEl insurgencies BN S & TSN H &, 99161 § &, 59N Y & O 81 4 2T ©, 5
B W B S 1 o g Wl 2R 21 ST IT I &, RTHe] 1 Seet BV V8 | UE 9T nsurgecy B
TI?;’, Uh HIN insurgency %ﬁ T@ arft TR insurgency 7 F’cﬂ%{ U AT 2T, ﬁ?@'_e‘f ST dE S
UEel MR oo 2| T8 ERMR T BN qS0d a8 A1 Ad] T G| T8 TRBR T BRAH
1 TEq 1 IR BT 2 A BN B A1 w1 A7, THe H AT G G = 5 2H

o] STHI Sir, | say this with great humility that the baston of the Himalayas has been breached yet
again, and we now have the presence not in the hille or the mountains or the snow peaks of the

Himalayas, we have them on the plains of LL.P. and Bihar.

T, H AFANGT 6 IR H 8 e A7 S # S5 6 I5] 5, T2 T AT H T N
é‘é@@ﬁ-{ RO T 29 81 “We need 1o recognise just how grim the realities have become in the
Afghanistan-Pakistan conflict. As recent reparts, the U.S. Intelligence hag produced a National
Intelligence Estimate, stating that we face a steadily stronger enemy that ig winning in the ways that
count. Taliban, Hekmatyar, and Hagoani influence have steadily expanded in baoth Afghanistan,
FATA and Baluchi areas of Pakistan. Sir, Swat is only 150 kilametres from lslamabad. Similar reports
show that the White House has finally recognised that we have failed, and we have the troops
perscnnel and money necessary to win the war, and there is a total rethink about the strategies. Sir,
the U.2., NATO and the Afghan Government might still occasionally win a tactical clash, as may,
indeed, even the Pakistan Army and the Frontier Corps, but thig is not the real war. The real war ig
political, ideclogical and & struggle for the political, economic and the emotional space of that

country called Afghanistan. There is a slow attrition of both at and at that place. Taliban and its allies
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shall outlast the NATO and the LS. forces. Let ug, at least in India, recognige it. The United States

of America might be 8,500 miles away . We are only eight-and-a-half minute away.

Just a few sentences for the reality of Pakistan. | quote in parts, a writing from Pakistan itself.
The views, which | might share are of a Pakistani citizen, that ought to be writing this and making it
public merits corsiderably greater attention on our part. He says, | think we are not getting it.
Talibansim in Afghanistan iz a revolt against the American occupation. Those who can’t see this
deserve an extended stay in a re-education camp. From this perspective, the true godfather of the

Afghan resistance is the United States of America.”

This Is a reputed Pakistani journalist who was himself serviceman. He says, “But Pakistani
Talibanism, as represented by Baitullah Mehgud in South Waziristan and Maulana Fazlullah in Swat,
iz & slightly different phenomenon. It may have orginated as & side-effect of the Afghan war but it has
now mutated into something with a perscnality of its own. With all its primitiave and even barbaric
permutations--- the bombing of schoole, the insistence on what amounts to fermale segregation, the
sitting of throates ——- it is a revall againet the Pakistani state. Or rather a revolt against the

dysfunctional nature of this state. *\We are, Sir, dealing with this reality.

There is anather article that we must take note of | had an occasion to ask a friend from Pakistan
who lives in Peshawar, he ig a retired diplomat. | had earlier read records that Taliban was shortly
going to take over Peshawar in about & fortright’s time. | asked him and he s a very seniar and
distinguished man himeslf. He saict, ™ ATS STHER, T2 TR T2 21 B ek £ $H e 7 ea=it
i -g=dl 51 Bl [ geerHETE gl il

It has no longer struck on that region of FATA or YWaziristan. It i2 now in Punjab. In Peshawar,
Sir, let me cite to you, there is a place called Hyderabad, it is a kind of an extension of Peshawar; it
would be like from here to Chandni Chowk. And, in Hayatabad, there is a place there called
Mangalbagh. Do not be surprised, Peshawar was earlier inhabited by a large number of Hindi
citizens. Thereis a baghwhich is called Mangalbagh. Mangalbagh today is a kind of headguarters for

Taliban activity.

Sir, that Taliban revalt ig not subsiding. It s spreading. It was confined up till now to the FATA,
but on February 7, ten days back, it saw this revolt cross the Indus River, for the first time, and a
pdlice check post in Mianwali was attacked by Taliban fighters. Mianwali and Bhakkar along the
Indus are vulnerable districts open to infiltration from the Forntier. God help us in India, here if they
acquire any kind of foothold there. Sir, | have just a few things to share. Sir, the People’s Republic of
China-China issued a defence paper, it is their Defence Paper-2008 and as an India my reaction to
that Defence Paper is that they have projected or termed it the concept of ‘active defence’ which
today is the basic doctrine of China’s corvertingl military strategy, its 'comprehensive national

power', a very interesting phrase that Pecple’s Republic of China uses & ‘comprehensive national
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pawer® and their commitment to increase it. Sir their Defence White Paper says clearly that China’s
rnational security s no longer limited to the defence of ite borders but also to screening political,
diplomatic, and economic interests overseas. "Active defence’, by them as in the White Paper is also
referred to as “forward defence’, whih means holding on to terriories gained and in plan terms it will
mean control of land or maritime territory. In & political gense it will also reflect influencing
governments, like what they are doing today in Nepal enthusiastically and in Pakistan. Sir, | won’t go
into other aspects of it except to highlight certain things in their nuclear doctrine, the White Paper
gays that the nuclear doctrine subscribes to the theary of no first use like India does. But Chai Yujiu,
the Vice-Principal of the Nanjing Army Command College has stated that the paolicy of nat to use
nuclear weapons first is not unlimited, without conditions, or without premizes. Sir, we have to take
note of this as also of water question, which | had raised on March 5, 2008 because the Sutlej is
vulnerable as is the Brahmaputra, the same as sangpo it turns in Tibet, it does a U-turn, Sir, thereis
a gorge there which is extremely narrow. | had reguested ISR to give me satellite photos of that and
by the kind courtesy of the former Chairman of ISRO | got some of them. | urge Members of
Parliament, please see those satellite photos and you will see the danger that the Brahmaputra faces
today. That gorge, narrows down to almost just & 30 metres wide gorge and it descends by 1000
metreg in 20 kme. That iz where dam is being put up and it Brahmaputra is trapped there, them
please reflect on what happens to our coutnry. | have been appealing to the Government, to this
Government for the last four years and it is a matter of disappointment to me that there is not & word
about it. We are a water stressed country; we cannot afford to lcse the water of Brahmaputa. [t
happened earlier in the East on the Suffer, even now | appeal again, please advige the country,
forewarm it in time. Sir, actually, | have taken mare time than | should have ar intended to Eb%ﬁaﬁ 1
T HE B IR N S| 5F 950 $9 BE] B S| B £ Ol Ho I HE B il T8 | el U S
AeH ®e R ol &l 2l a1 ove B

"G e R A I 991, I8 71 ET1ehH o 1] <9l

Thank you, Sir.

SHRI SITARAM YECGHURY * Thark you Mr. Vice-Chairman, Sir. You must excuse me, Sir, to
drag a little time to reoriert myself... (Interruptions ) It must be an alarm. Anyway, | must thank the
hon. Member who set an alarm, because, after hearing the hon. Leader of the Opposition’s
enlightened world view and the comments that he drawn our attention to very serious problems
aoross our borders, you must grant me a little extra time to warm up to come back to my own

country and talk about the issues that the President’s Address has actually referred to.

Sir, | rise here, taday, for the first time, in the life of this Government, when not offering ctritical
support, after having withdrawn our support to this Government which was based on the National
Commaon Minimum Programme, and | use the word “critical® in all its senges. Our support was critical
interms of numerical strength for the survival of this Government. How it continued to survive even

after we withdrew our suppaort ig & saga in moral degeneration of our Parliamentary Institution which,
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unfartunately, has not found a mention in the hon. President’s Address. But | also use the world
‘critical” from the point of view of the critical support that we gave to this Government for the last faur
years. Many of the flagship programmes - whether it ig the MNational Bural Employment Guarantee
Scheme, of, whether it is a question of tribals' right to forest land, or wheather it is a question of right
to Infomation, or, whether it ig & guestion of urging the Government to invest more in agriculture, or,
whether it is a guestion to the credit waiver of farmers - that have been ligted by the hon. President
in her Address and on all other crucial issues which today are the pride of this Government in the
President’s Address, there has been a critical role played by the Left while we were suppoarting thig

Government to engure that these were undertaken and fulfilled.

Similarly, there was alsa a critical role played by the Left in stopping the Gaovernment from going
ahead on many things which we thought were not in the country’s interest. Thase, unfortunately,
again, did not find mension in the hon. President’s Address. And, there are, at least, four areas
which are important for us to nate, because these relate, directly, to the impact of global economic
recesgion which would have fallen on our country it we had allowed these four measures fo be
undertaken. The first was the full convertikility of Indian Bupes. The second was allowing foreign
banks to takeover or get higher equity in Indian barks. The third was the privatisation of the Pension
Funds. If that was done, along with the collapse of the world market, the life long savings of crores of
Indigns would have vanished. The fourth one was the increagse of FOI cap in the insurance sector. If
that had happened, with the collapse of the International insurance giants, you would have had a
similar collapse here wiping off the lifelong savings of milions of our countrymen. On these four
imsues we had stopped this Government from going ahead. The hon. Preizdent refers in her Address
10 the fact that we have been able to withatand the global recession with much greater tenacity than
many other countries. | repeat what | said earlier. | think, even if you calle Lg devil, the devil must be
given its due, both for the positive things that have happend and the negative things that did naot
happen becausge of us. And, that is absolutely necessary to be noted which, unfortunately, does not
figure in the President’s Address. But, when we did withdraw our support, we withdrew it because
there was a breach of the CMP on which we extended our support. And the breach occurred when
the Government decided to go ahead with something which has not there in the CMP and that is the
efretegic relationship ar understanding with the USA an the bagis of Indo-US Nuclear Deal. Now, that
is nct an issue on which we need to debate maore, becauge our point of view is already known to the
entire country. But, at that stage, we gave & warning and that is missing in the han. President’s
Address. It is concerning the independence of our Fareign Paolicy. The independence of our Foreign
Policy, the manner, which was also highlighted now by the hon. Leader of the Oppaositian, in which
Indlia cught to take ite Fareign Policy positions an the basis of its own internal interests, is somehow
being compromised. [t ig because of the strategic relationship with the USA. The CMP explicitly
stated that we will have good relations with all the countries, including the USA, but will pursue an
independent Foreign Policy. YWe will pursue a policy against the unilateralism in world palitice and we

will encourage multilateralism.
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When that was brached, thig situation had ocourred and we had to withdraw support. But,
unforturnately, as | said, how that was made Up. YWe have geen that on the slectronic media. We
dan’t have to repeat it. But that is somethng, which | repeat again. That moral degeneration in our
august House of the Parliament is something which all of us will have to cleanse callectively from aur
aystem. And, the absence of that in the President’s Address is a matter of concern. In any case, we
had warned then, we warn now, we had warned even earlier that all those who befriended the past
US President have lost their jobs as the Prime Minister of various countries from England to Australia
and ather countries. But when our Prime Minister went and said that the whale India loved President
Bush, there was & great senze of relief in the world when he was replaced and the new President
took over in the United States of America. That relief was a collective relief of the waorld. And, that
relief g also shared by the majority of Indians. Therefore, that sort of statement that we had that

Indliars loved George Bush was something not palatable and does not go well.

The bulk of the President’s Address was concerned with the economic situation, the
achisverments of the Government in the economic sphere and the special emphasis that was made
wag on the question of inclusive growth. | think, has been a very serious omission in the President’s
Address -- of the grim reality in our country of widening economic digparity. | have stated this in this
House earlier alzo, and | would like to repeat that we have twa Indiag in the making -- you have a
‘Shining India® and, as oppoged to that, you have a ‘Suffering India’, which is the majerity of India.
Our own hon. colleague, Shri Arjun Sengupta, had submitted & report to the Prime Minister where he
had said that 78 per cent of the Indians live on less than Rs. 20/- a day. Now, if you calculate for a
month that comes to about Rs. 600/- a month. The Planning Commission, taday, | believe is
revising its poverty estimates, which comes to about Rs. 400/~ in rural India and Rs. 600/~ in urban
India. What does the Arjun Sengupta Committee Report tell us? It tells us that 78 per cent of the
Incliars are below the poverty line, ag per Planning Commission®s own new definition. But, yet, what
dowe announce 1o the world 7 We announce that we have a poverty line of 35.97 per cent, or, nearly
36 per cent. That iz not the poverty line. That ig the diestitution line. And, on the basis of the
destitution line, the Government decides allocation of foodgraing for people below the poverty line.
Crores of Indians are deprived of food today; crares of Indians suffer today because of these
definitioral problems and because of the illusion that the Government wants to create that poverty is
actually reducing. For the bulk of Indians, today, the poverty level has, unfortunately, been riging.

And, becauge of the glabal recession, now, that will become much warse in the days to come.

Lock at the real health of our country. Every day, 1000 children die because of completely
preventable disease, particularly, water-borne diseases. Thousand children a day! You have a
situation where b6 per cent of our children do nat get any vaccination or any protection; you have a
situation where 40 per cent of our children are underweight ; 70 per cent of our children are anaemic.

I am guoting all this from the MNational Family Health Survey-lll. They wery clearly =aid that the
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anaemia in our country is directly related to malnutrition. Nearly two-thirds of our pregnant mothers
are anaemic. They are producing the future of India ! And, this is the state of the future of India! Thig
ia the state of our mothers rad our children! And, if this is not & cause of concern, what else should
be? Are we taday happy tom-toming our economic achievements, while the bulk of India is actually
suffering? It iz actually suffering before the impact of global crisis has come. And, you have a

situation, again, where 700 million pecple do not have access to ardinary toilets in our country.

Two-thirds of our coutrrymen don’t have access to potable drinking water near their habitation.
This is the real India. It is thiz India that we have to address our attention to, and nat really be
catisfied with all the glitter that you gee in the Shinning India campaign. Fifty-four per cent of India
congigts of People who are below 25 years of age. The shoulders of that youth will build a new India.
I those shoulders continue to be weakened by these sort of paolicies, then, what will be the future of
this country? And, it is this important concern that doesn’t reflect in hon. President’s Address. On
the contrary, what is the stark contrast we see? \We see the glitzy scams of your Shinning India. You
have had the Satyam scam. You have the scams connected with various SEZs. You have the
Spectrum telecom scam. Regarding SEZs, this Government has said, and it is on record, that in four
areas reforms will be brought about. On the gquestion of land acquisition, | want to say that you are
acquiring land on the basie of an antiguated 1824 Land Acguisition Act of British India. On the
guestion of modern acquisition of land and how you have to give rehabilitation to land owners, four
years have passed and nothing has come. On the guestion of facilities and tax concessions being
given to SEZs, you said amendments will come, but, nothing has come. On the question of product
mix within the SEZ ; haw much will be for production, how much will be for development or real estate
development, changes had to be made, nothing has come. But, on the other hand, what ig
happening is, actualy, facilitating, what the Prime Mirigter himself once called, ‘crony capitalism®.
On the one hand, you have crony capitalism being facilitated and, on the other hand, you have bulk
of India suffering. It is this which is the actual Indian reality. On top of this comes the glabal economic
recesgion. The President of India, in para 65, actually, anticipates what was said in the Interim
Budget that was presented yesterday. It says, “YWe will be in & position to face this global recession™.
| eaid thig yesterday and | repeat it today that not only the Address of the han. President, but also the
Interim Budget that was presented by the Government, bath of them reflect a state a denial. This is a
state of derial by the Government on the gravity of the impact of this global recession on us.
According to even officlal estimates, in the organised labour force, more than five lakh employees
have lost their jobs. It will run into crores in the unarganised sector, where they are dependent on
various small, small jobe. Senesity is to thig extent that 71 gem cutters and polishers in Surat in

Guijarat have already committed suicide. The handioom weavers in Namakkal in Tamil Nadu are now
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zelling their kidneys in order to survive. Thig is the migery which this global recession is bringing about
on our country. The impact of it is so deep and g0 agenising that we are refusing to recognise this
reality, and, therefore, act accordingly. What is the way that we should act? The way we should have
acted and we need to act ig, iImmediately create a situation where you can generate massive levels
of employment through big leaps in your public investment. YWe had hoped that that would come. We
all understand the constitutional limitations of an interim budget. But the budget could have easily
earmarked or suggested massive increases in investment and leave it to the next Government to
decide how these expenditures would be handled. Ore way of handling could be manetising these
expenditures, that i, by increasing the deficit. The other way wolld be to collect revenues through
additional taxation. But that could be the decision of the next Government. We can’t absolve aur
responsibility for the next four months, we meaning, the Indian Parliament, to our pecple. Many
people adulate the United States of America. But, remember, George Bugh left for Ohama a budget
deficit of more than one trillion doolars. Obama, instead of complaining, has gone forward and has
now offered many more cther schemes which, again, as thelr clags character would have it, are

more to bail out the corporates rather than empower the people. That is & different issue.

So, that course could have been adopted. Instead, what do we have Sir? In the Budget, the
incremental increase in the Capital plan expenditure, incremental increase from the Budget figures is
ta the tune of about Rs. 40,000 crores. Much has been announced- about one lakh and some
thousand crores on all the flagship programmes and about re. 70 crores for infrastrucrure
programmes. Much of these are allocations which have already been made. The additional
allocations which have alrady been made. The additional allocation that has came is only about Rs.
40,000 crores, which is less than 1 per cent of our GDP. If this is inadequre, what is warse, today,
with great pride-it was announced as one of the biggest achievements -~ we heard Shri Aggarwal
my learmed colleague, talked amount the Bural Employment Guarantee Scheme. Yet, we had
supported it. We wanted it. We implemented in a better way. We have a criticism on where the
weakness are. It should be improved. But, during the Budget Speech, it was said that last year we
spent Rs. 36,750 crores. What is the allocation for next vear? Itis Rs. 30,100 crores. That is, you
have reduced it by Rs. 6,650 crores. You talked about rural development. What did we spend last
year? It was Rs.56,883 crores/ What have you allocatred for next vear ? It is Rs. 30,000 crores. That
ig, you have reduced it by Rs. 4,600 crores. You falked about rural development.  What did we
spend last year? It was Rs. 56,883 croers. What have you allocated for next vear? It is Rs. 51,706/ -
crores. That iz Re. 5,176 crores less. We talked about JNNURM and urban development. We spent

about Rs. 6,420/~ crores last year. Today, youare allocating Rs. 4,685/ - crores. That is, you have
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reduced it by Rs. 1,234/~ crores. What are we daing, Sir? On the one hand, everybody talks of fiscal
stimulus. We talk of greater public investment. That is the only way out; ctherwise we cannot protect
our people. On the other hand . in actual reality, you are reducing these allocations. That is why, |
gay, Sir, that the Government ig in a state of denial . It is not realising the impact of this crigis that is
there on our people. It is going to lead to ruination unless we act fast. And, that concern, however, ig
absent in the President’s Address. Therefore, | think, it iz nat only in state of derail but it ig still
trapped in the neo-liberal framework of being concerned with fiscal fundamentsals. In times of
recesgion, deficits are not of concern; it ig neither economic genge nor common gense. In times of
recesgion, no economy can come oul of the recession withowt deficite. That ig pure simple
economics. The new in the LIS after the 1930°s depression was all about deficits growing. Now, we
are doing the exact cpposite. What did we do? We moved specific amendments. But this reality
must be taken into account. Please invest mare, build the roads that are reguired, build the power
generation capacities that are required, etc. Last year, we added 7,000 megawatts of power. For
various cther reasons, the hon. Leader of the Opposition referred to China. But the fact is, last year
they added about 1,00,000 megawatts of power. | am not in & game of comparing ourgelves with
China, but it ig a country with a population of similar size; it has similar problems. So much needs to
be done. Invest more, build your power, give people more jobs, let them spend and on that basis let
the economy grow. But the direction, Sir, somehow is missing and | think that needs to be corrected

as this may have serious implications for our country and our people’s future.

Another area which the hon. President has referred to and which iz of a very serious concern ig
the whele area of social justice. The hon. President mentioned in para 21 that scholarships have
been granted for minority children and some various lakhs etc. -- same figures were guoted -- but
what is the fact, Sir? Not a single scholarship has been sanctioned tll date. And what is the reality
again? You had the Sachar Committee Report. You had great fanfare, 16 paint Prime Ministers
Programme for minority welfare. What was the Budget allocation last vear for minoity Welfare? It was

Rs. 838 Crores.

Forget the fact that that was very low; but how much did they spend out of that 7 They spent only
RFea. 523 crores. Re. 315 crores allocated for minority welfare were not gpent. What kind of concern ig
this 7 Similarly, if we look at what they had promised to the dalits, the CAG report for 2007-08 that
came out recently shows special compenents and sub-plans for the SCs. What does it show -- Rs.
3,687,000 crores were denied to the SCs over the pericd of the last four years. Rs. 3,87,000 crores

were sanctioned for them but it is not being spent for thelr welfare. And then, Government had
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promiged in the Common Minimum Programme that they would actively engage the private sector to
ensure that reservations are extended to the private sector. Nothing has happened on that. Now,
there is a bill. Unfortunately, | feel a little perturbed that none in this august House paid attention and
in the din of the last day of the last session, this House passed a bill without anyone knowing what
wag happening in the Houge. By that, SCs are taday denied the oppaortunity to enter any job in about
47 national instiutions of higher education. They cannct even enter the post of, what is called today in
g favourable way, Assistant Professar, that s, Lecturer. They are debarred even at that level. | hope
the other House will have the wisdom to not allow this Bill to be pessed. What are we doing, Sir? On
the one hand they are shedding tears far welfare, social justice, etc. while in reality this has been the

track record of the Government.

Then, Sir, we heard a lot about terrorism. Al of us are extremely concerned. | think there has
been complete unanimity on this issue that as one India and cne person, we should fight terrarism
which is our enemy. We also, whether we practise it in reality ar not, have at least formally accepted
that terroriam knows no religion, region or caste; we will have to fight it together. We passed two
Bills, which we felt, at that time, encroached upon the rights of the States and the federal structure,
and at that point of time the hon. Home Minister had assured both the Houses that, in February, we
will revisit these Bills. But nothing has happened and nothing has been brought before ug. But the
more impartant paint. Sir, is that all these are concerned with after the event. What about pre-events
profession? Our Intelligence gathering, Police maodernisation, all that we talked of at the time Mumbai
attacks ! There is not even one word of that which is reflected in the hon. President’s Address. So, if
your fight against terrorism is to be taken forward, | think these essential concerns which are very

impartant for us must find menticn.

Finally, the last point that | want to make ig thig, since you are indicating about time. The hon.
President mentioned the fact that we are entering the 60th year of Republic. The sixtieth year, for an
ancient civilisation, is a very augpicious year. | mean all ancient civilisations in the world have and we
call it shasftfy. And after this year is over, we call it shashthi Poorthi, starting of anather life, and
another lite means a new life. Sa, we are in that year, whether we follow policies which create a new
life or whether we go back into the the morals of the past lives. And that is why, when we want to talk
about the creation of a new life, we need to undestand what we are, because these acts of moral
pdicing, these vigilante attacks, these acts of expression of a Hindutva-Taliban, this is something we
cannct afford when we are going towards shashti poarthi. That is why, when the question comes up
that we will protect our culture, what is our culture? In my opinion, there cannot be any other country
where we have such a rich mosaic, a rich diversified mixture of varioug cultures, religions and
traditions, ag we have in India. Jawaharlal Nehru, an the eve of India’s Independence, in the
Dicsovery of India, evokes the example of 8 palimpsest - the palimpsest iz an  ancient tablet

on which history is recorded and when the new victor comes, he erazes the old histary, and writes a
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new higtory. But when he erases, he does not completely erase i2 because it cannat be completely
erased. Talking about Indian culture, this iz what Nehru said. He describes India as " An ancient
palimpsest on which layer upon layer of thought and reverie have been inscribed and yet, no

succeeding layer had completely hidden or erased what had been written previously™ .

It is this richness that we have, Sir, and if anybody claims to be the sole custodian of this culture,
it iz something that cannot be permissible. You pleaze go back to our Congtitution, in the &0th year of
the Republic. What doew Article 1say? Article 1 saye, "India, that is Bharat, shall be a Unian of
States.” You remove ‘that is Bharat>. The Constitution still retains the same contents but not th
espirit. Why did we say “that is Hind Bharat*? See the Constituent Assembly debates. There were a
lot of debates whether it should be Hindustan, whether it should be Bharat, etc., etc. Finally the
Congtituent Assembly, after the partition, after the commural ricte that took place, by its wisdom
chose Bharat because of its secular connotation. | want to ruge you, what is the meaning Bharat?
Some say, it Is the name of san of Dushyant and Shakuntala who unfied this land; some say, it has a
vedic interpretation, the vedic corigin of Bharat Rishi. But there is another very important
interpretation. Bharat is t ecanflugnce of three themes -- Bha is for Bhavam, Ra is for Ragam and
Tha s for Talam. It ig only when you have a Baga that uses the seven musical notes in various
combinations, you create a melody. Yhen that melody is accompanied by a rhythem, talam you
create a harmony and it is the expression of that harmony which is the character, that is the Bhava,
and that is India. India is the confluence of all these rhythms and that is expressed in our character,
which is Bharat. So, it is that character that we need to preserve. If that hag to be strengthened, if
that needs to be done, you require an alternative policy Tragestory an alternative to communalism,
an alternative to the ecancmic policies which need to be changed to be pro-peaple, an alternative
which will keep the independence of our fareign policy and our dignity in the intermational community.
The political alternative with these three palicy alternatives, Sir, ig the only basig for the future and
better India. It is that alternative which we will have to strive for; it is that alternative that is missing in
the President’s Address. But we have an oppartunity in our year of the Shasthi. We are going in for
our fifteenth General Elections. Whether we will be able to create a new life for a new India will
depend on whether we will ingtall such an altermative, and that political alternative with that policy
alterrative is something that we require, and in that direction we will move some amendments to the

hon. President’s Address which we will take up at the later time. Thark you.
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high levels over the last few years, did not directly benefit the poor. Only a part of wealth actually

flowed back to them and this too mainly because of increase in revenue collection.” ATTER, G%ﬁ
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THE VICE-CHARMAN (PROF. P. J. KURIEN) : Mr. Tiwari, please lister.
7 gormoT fyaRt: v, A Jie Bee 4 @ o w8 g

THE VICE-GHARMAN (PROF. P. J. KURIEND : N, no listen to me...dnterruptions ... 2181

B 3IQI Don’t take the name of a person who cannot defend himzelf here.

SHRI BRIJ BHUSHAN TIWARI & | am taking the name of a State. | am not taking the name of any

individual .
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I T £, THF 998 98] BRI TE & 6 A 1S9 29 Sv - Roeowels, wRi g R @t
T HATE 1 T SHEI BI1 2, T | 1 71 SN 2114 [Iehe QIR &R oMk e < =31 A @l 8
B, SO 10N & BRI S%] W, ST6] ¥60- U $aTs B 37 9gd] ... (FEaT). ..

THE VICE-CHAIRMAN (PROF P. J. KURIENY : Now, it is 5.00 p.m. | think, it is the senge of
the House to sit for ancther one hour....(dnterryotions )... There are many speakers. S0, we wil

extend up to one hour.
v v (e - AEigY, 3 w5 e Sl

Sowray (AL f S gRIm 0 Fd 91 B 2l g€, ol A Wl @e
Bl...dnterruptions)...

DH. K. KESHAVA BAC (Andhra Pradesh) : Sir, today, make it half-an-hour. Tomorrow, we can

get ane haur... (dnterruptions ) ...

THE VICE-CHARMAN (PRCF. P. J. KURIEN) : Mr. Minister, tell me whether half-an hour or

one hour.

SHRI PAWAN BANSAL * Sir, | would reguest for one hour because there are many speakers.

But, it is for the House to decide.

THE VICE-CHAIRMAN (PROF. P. J. KUREIN) : Okay, Let us sit for one hour because there are

a number of speakers. Now, the statement by the Minister.

STATEMENT BY MINISTER
Regarding Alleged Misbehaviour of Police in Jharkhand

THE MINISTER OF HOME AFFAIRS (SHRI P. CHIDAMBARAM) : This morning, hon. Member
Shri Yaghwant Sinha and certain other hon. Members made submissions on the incidents that took
place at the gates of the Raj Bhawan in Ranchi, Jharkhand on February 12, 2009, | have been briefed

on the submissions and | am distressed that such an incidents should have taken place on that day.

The Government of India has received information from the State Government. The DGP,

Jharkhand has alsc report.

It is reported that prominent leaders of the BJP, along with & few thousands warkers, marched
towards the several gates of the Raj Bhawan. At gate no. 3, the demonstrators were led by two
MLAg; they demonstrated peacefully behind the barricade; and there was na incident. At gate no. 4
the demonstrators were ley by an MLA; they also demanstrated peacefully behind the barricade and

there was on incident.

The incident occurred between gate na. 2 and no.1which is the main gate. It is reported that the
demonstrators were led by Shri Yashwant Sinha, M.P.., Shri Arjun Munda, MLA, Shri Saryu Rai,
MLA, Shri Dinesh Sarangl, MLA, Shri Loknath Mahto, MLA and Shri Raghubar Das, MLA and States
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